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IN THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 606/2018

Compliance of Municipal Solid Waste Management Rules, 2016

AFFIDAVIT ON BEHALF OF THE RESPONDENT-STATE OF
ASSAM IN SUPPORT OF PROGRESS REPORT DT. 09.02.2026 AS

DIRECTED VIDE ORDER DATED 15.07.2025

I, Miranda Das, ACS, aged about 52 years,y daughter .Qf Shri Keshab

Lal Das, do hereby solemnly affirm and state as under:

1. That the deponent is working as Officer on Special Duty, Assam Bhawan,
New Delhi, and in course of discharge of her official duties, deponent has

become conversant with the facts of the instant case and being duly

thorized on this behalf by the Respondent-State of Assam, the deponent is

Advocate
: New Delhi
K1 Rog. No. 36521125 | K

Expiy DL, 28/01/2030
& 3

@)
b7f < \V\“Q

competent to swear the present affidavit.

hat in the present case, in the course of hearing dated 15.07.2025 qua the
Respondent-State of Assam, this Hon’ble Tribunal after perusing the earlier

Progress Report dated 09.07.2025, made certain observations with regard to
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Municipal Solid Waste Management and other similar environmental issues

and directed fresh Action Taken Report to be filed.

That it is submitted that, in response to the aforesaid, the Respondent-State
of Assam has undertaken necessary measures in compliance with the Order
dated 15.07.2025, as detailed in the annexed Progress Report in compliance

of Order dated 15.07.2025.

A True Copy of the Progress Report dated 09.02.2026 with regard to the
Municipal Solid Waste Managemerit and other Environmental Issues in
compliance with this Hon’ble Tribunal’s Order dated 15.07.2025 is annexed
herewith as ANNEXURE-I | Cover Page + PrOgress Report (Page 1-

107)].

That the Progress Report submitted in compliance with the Order dated
15.07.2025 may be taken on record and considered by this Hon’ble Tribunal

on the next date of hearing scheduled for 16.02.2026.

deocate
ew Delhi
* Reg

No. 36521125 | %
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VERIFICATION:

I, the above-named deponent, do hereby verify that the contents of the
above affidavit of mine are true and correct to the best of my knowledge. No
part of it is false and nothing material has been concealed therefrom.

11 FEB 2026
Verified at AN el k on thlsr 1" day of February, 2026.

Advocate CERTIFIED THAT THE DEP?EE"}{

New Delhi Sh/Smt/m.
K\ Reg. No. 36521125 | K

Detten

~N
N 8o, Wio, Dlc.... F§:~ ..............
N %},\ : o=
~ Identifled by ShrifSe TANDE .. APhes' g0
EE‘ %o affirmed bafore me £. Uelhi on ‘CA t b. he IM
3 gl the content of the affi =it whi 2t k exp
g o to his/ her knowledg«.
3 '§§ ° , (ATTESTED NOTARY PUBLIC, ZOVT. OF TNDIA)
N \ .
3 237 ATTESTED | 1 FEB 106
=42 =z :

NAND-RAM, ADV.
NOTARY PUBLIC, DELHI
GOVT. OF INDIA
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1 1 13 ANNEXURE- 4

GOVERNMENT OF ASSAM
DEPARTMENT OF HOUSING & URBAN AFFAIRS
DISPUR::GUWAHATI-6.

Email :uddepartmentma@gmail.com

ECF.231204/2026/238 Dated Dispur,09-02-2026

From : Shri Richand Ahmed,ACS
Secretary to the Govt. of Assam,
Department of Housing & Urban Affairs

To : Shri M K Yadav
Special Chief Secretary to the Govt. of Assam
Environment, Forest & Climate Change Department
Dispur, Guwahati-06

Sub : Reg: Submission of progress report in compliance of Order passed in
Hon'ble NGT's hearing dated: 15.07.2025 in compliance of O.A. No.606/2018 "
Municipal Solid Waste Management & other environmental issues”

Ref : Hon’ble NGT Order dated: 15.07.2025

Sir,

With reference to the subject cited above and the Hon'ble NGT's Order
quoted under reference, | am directed to submit herewith the compliance report in
compliance of the observations made in the Hearing of the Hon'ble NGT dated
15.07.2025 with regard to Municipal Solid Waste Management & other
Environmental issues for onward submission to the Hon'ble Tribunal before the
date of the next Hearing fixed on 16.02.2026.

This is for the favor of your kind information and necessary action.
Enclo: As stated.

Yours faithfully,
Digitally signed by
RICHAND AHMED
Date: 09-02-2026
Secretary e 3Be Govt. of Assam
Department of Housing & Urban Affairs
Memo No. ECF.231204/2026/238-A Dated Dispur, the 09-02-2026
Copy to:
1. The Member Secretary, Assam Pollution Control Board for information and
necessary action.
2.P.S. to the Special Chief Secretary to the Govt. of Assam, Department of Housing
& Urban Affairs for kind appraisal of the Special Chief Secretary.
3. P.S. to the Commissioner & Secretary to the Govt. of Assam, Department of
Housing & Urban Affairs for kind appraisal of the Commissioner & Secretary.
4.P.S. to the Secretary to the Govt. of Assam, Department of Housing & Urban
Affairs for kind appraisal of the Secretary.
By order etc.,
E-Signed
Secretary to the Govt. of Assam
Department of Housing & Urban Affairs
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Progress Report on Municipal Solid and Liquid Waste Management in compliance to Hearing

of Hon’ble NGT O.A. No.606/2018
dated: 15.07.2025

BACKGROUND

In OA 606/2018’s last hearing dated: 15.07.2025, the Tribunal after perusing the report
dated 09.07.2025 submitted by the Chief Secretary, Government of Assam stated there is no
substantial progress in bridging the gaps in liquid and solid waste management. Further, data and
information disclosed in Annexures IV, V and VI do not strategies executable plan with timelines
which otherwise could have been backed up with technical support to ULBs. On examination of

report, the following gaps and deficiencies were highlighted for compliance and to be addressed in
the next hearing of the Hon’ble NGT scheduled on 16.02.2026:

A. Solid Waste Management:

1. Solid waste generation for 96 ULBs based on the population is estimated to be 1846.59 TPD
and disclosed existing waste processing facilities to an extent of 594.15 TPD and further
proposed facilities being created to process 2541 TPD for which no timelines, details of
processing and the final disposal of processed waste are given.

2. ULBs like Goalpara, Haflong, Titabar and others have disclosed marginalized gaps but, their
exclusion from proposed system or their timelines to tie up with other alternatives, has not
been disclosed.

3. Considering the size of ULBs and corresponding waste generation, the State should design
appropriate Modules to facilitate each ULB to execute and implement their waste processing
facility.

4. We find that a 5 TPD waste to energy plant is in operation at Chatribari, Guwahati with an
output of 40 KW and 450 kg manure. The performance of this plant in terms of Yield, O&M
and usage of manure should be disclosed and possibilities of extending such plants to other
ULBs, if found operable/feasible should also be disclosed.

5. On cluster approach of sharing 9 existing operational waste processing facilities with 18
participating ULBs, we direct to disclose modalities adopted and performance in terms of
compost generation and residue management and their disposal.

6. It has been disclosed that 13.98 lakh MT of legacy waste out of 33 lakh MT has been
remediated. Out of 104 ULBs, 52 ULBs were targeted for remediation of legacy waste. Out
of 52 ULBs, 11 ULBs have completed the remediation recovering 93.54 Bighas of land and
in 41 ULBs, work of remediation is in progress. However, we find that in the ULBs where
legacy waste remediation has been completed, still there 1s a gap in waste processing and
therefore, possibility of further legacy waste creation cannot be ruled out. Hence, disclosure
on factual status be made in the next report. It should also be clarified that in the ULBs
mentioned from S1. No 53 to 104 (page 1103), no legacy waste exists and there is Zero gap
in waste processing.

B. Sewage Management:

1. In respect of liquid waste management, we find that no efforts are made to have a plan for
putting sewage management facilities in place. This is observed on the basis of huge gap in
sewage treatment and uncertain timelines in putting proposed proposals on ground.

2. The disclosure made in Annexure VI (page 1104), shows that against calculated sewage
generation of 395.88 MLD, existing sewage treatment or proposed facilities which will be
created with uncertain timelines 1s only to an extent of 305.25 MLD.

3. In Guwabhati, the State capital, out of 156.85 MLD of estimated sewage generation, only 17
MLD of sewage is getting some kind of treatment. It is further observed with serious concern
that 2 MLD sewage is treated with designed engineering facility and 15 MLD 1s passed
through intermediary bioremediation method of treatment. Further, altogether bigger cities
like Nagaon, Dibrugarh and Silchar are generating 46.46 MLD of sewage whereas existing
/ underway treatment facilities exists for 10 MLD only. Details of bioremediation/ other
intermediary process and the water quality and discharge may be provided.
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4. Untreated sewage of Guwahati is entering into river Brahmaputra which is a gross violation
of Water Act, 1974 and the order of Hon'ble Supreme Court in Paryavaran Suraksha. Details
of all the drains discharging into the river be provided with the quality and quantity.

5. Considering regular monitoring by the Tribunal and the State responding under direct
supervision of Chief Secretary and funding support from International grants/ Assistance
and from the Central Government, there are no affirmative time bound plans provided by the
State. According to sizes of town (based on population), standardized sewage management
facilities should have been set out. Next report should explicitly disclose about it.

C. Ring Fenced Account:

1. It was stated that ring fenced account is operated but, still international funding is sought.
We direct that State funding be firmed up for each ULB to plug gap in sewage and solid
waste management and same to be disclosed in the next report. All the waste, liquid and
solid waste treatment should be carried out without waiting for the Central/International
funding. For this purpose, the amount in ringfence account can be utilized.

COMPLIANCE STATUS OF NGT ORDER DATED: 15.07.2025

In response to the above highlighted gaps and deficiencies both in Solid and Liquid Waste
management, the following measures as per observations made by Hon’ble NGT have been
undertaken since last hearing dated 15.07.2025

A. SOLID WASTE MANAGEMENT:

OBSERVATION 1:

Solid waste generation for 96 ULBs based on the population is estimated to be 1846.59 TPD and
disclosed existing waste processing facilities to an extent of 594.15 TPD and further proposed
Jfacilities being created to process 2541 TPD for which no timelines, details of processing and the
final disposal of processed waste are given.

Compliance Status:

1. Itis submitted that the waste processing capacity of the state of Assam currently stands at 1511
TPD across 34 ULBs including GMC, out of which, GMC has a processing capacity of 412.5
TPD while processing facility of 1098 TPD has been created for 33 ULBs. It may be stated here
that during the last 6 months, SWM plants in 17 ULBs have been made operational. Further,
for reducing the gap between Waste Generation and Processing thereof, the state of Assam has
formulated a time bound Action plan for each ULB and DPR for Solid Waste Management
Plans for 96 ULBs have been prepared. Out of these, the SWM plants are in various stages of
implementation, the details of which are submitted below.

1.1. Guwahati Municipal Corporation:

1.1.1. Guwahati Municipal Corporation (GMC) currently generates approximately 743.87 TPD
of municipal solid waste. The existing operational processing capacity stands at 412.5
TPD, resulting in a processing capacity gap of 331.37 TPD.

1.1.2. With the commissioning of under-construction facilities with a total capacity of 115 TPD
by September, 2026, GMC’s processing capacity will increase to 527.50 TPD, leading to
a significant reduction in the existing gap. Further, the implementation of proposed
processing facilities aggregating 440 TPD under CITIIS 2.0, comprising Material
Recovery Facilities (MRFs), an integrated waste processing plant, and a Construction &
Demolition (C&D) waste processing facility will be completed by December, 2028.

1.1.3. Also, a Compressed Bio-Gas (CBG) plant of capacity 600 TPD in association with Oil
India Limited will be completed tentatively by December 2029, enhancing the total
processing capacity to approximately 1567.50 TPD by the end of 2029. (4s per projections
for 2032, the approximate waste generation in GMC is estimated to be 1,083 TPD).
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(A) Detailed break-up of the processing facilities under GMC are provided below:

Total Waste : .
IS\TI ) Plant Status 1:1(;' n?f Generation Lol Prxes;;ag)Capamty
e . (in TPD) n
1 Operational 5 412.5
. 115
2 Under Construction 3 743.8 (by September 2026)
1040
3 | Proposed 3 (440 by 2028, 600 by 2029)
Total 13 743.8 1567.5

(B) Existing operational Solid Waste Management (SWM) facilities (Total 412.5 TPD):

IEL'. Plant Type/Location Plagi%z;;;n)c ity
1 Belortol Mixed Waste Processing Plant 300 : ;
(150 TPD x 2 Shifts daily)
2 | MRF at Fancy bazar along with RTS 100
3 | MRF Plant at Adabari (CEE) x
4 | OWC Plant at Bhangagarh 2.5
5 | Waste-to-Energy plant at Chatribari 5
Total 412.5
(C) Under construction facilities (Total 115 TPD):
S Plant Tentative
No. Plant Type/Location Capacity Timeline for
(in TPD) completion
1 MREF Plant at Adabari along with RTS 100
2 | MRF Plant at Purabi Dairy along with RTS 10 September, 2026
3 MREF Plant at Belortol by CEE under CSR funding 5
Total 115

(D) Proposed SWM Plants (Total 1040 TPD):

SL

Capacity | Tentative Timeline for

No. Flant Lype (in TPD) completion
1 MREF Plant proposed under CITIIS 2.0 100
2 | C&D waste processing plant under CITIIS 2.0 100
December, 2028
3 | Improvement of existing RTS to modern MRF 40
4 | Waste processing Plant under CITIIS 2.0 200
5 CBG Plant under Oil India Limited 600 December, 2029
Total 1040
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1.2. Remaining 103 ULBs:

1.2.1.

1.2.2,

1.2.3.

1.2.4.

Solid Waste Management (SWM) infrastructure across the remaining 103 Urban Local
Bodies (ULBs) of Assam is at different stages of implementation, demonstrating steady
progress towards compliance with the Solid Waste Management Rules, 2016. Against a
total waste generation of 1,134 TPD, the cumulative processing capacity created and
planned across these ULBs 1s 2,377 TPD, resulting in an overall surplus capacity of 1,243
TPD.

At present, 33 ULBs have operational waste processing facilities, handling approximately
482 TPD of waste against an installed capacity of 1,098 TPD, yielding a surplus of 616
TPD. Additionally, 36 ULBs have processing plants under construction which will add
1,143 TPD of capacity upon commissioning (By April 2026 — 20 ULBs, by September
2026 — 7 ULBs, By December 2026 — 9), addressing waste generation of about 490 TPD
and creating a further surplus of 653 TPD.

Further, 26 ULBs are in preparatory stages, including 15 ULBs under tendering
(Processing Capacity - 104 TPD), 4 ULBs under DPR preparation (Processing Capacity -
11.5 TPD), and 7 ULBs identifying land for facilities (Processing Capacity - 22 TPD).

There are eight ULBs namely - Ramkrishna Nagar MB, Fakiragram MB, Jamugurihat MB,
Sootea MB, Baithalangso MB, Langhin MB, Golukganj MB, and Sipajhar MB that are
currently not covered under the scope of SBM-U 2.0. These ULBs do not have waste
processing facilities, resulting in a cumulative processing shortfall of 41 TPD. It is
proposed to establish waste processing infrastructure in these ULBs in a time-bound
manner to ensure adequate waste processing capacity, with completion targeted by March,
2028.

The details of the processing facilities are as mentioned in the table below:

Sl Total Total Surplus/
: Current Status Number of ULBs Waste Processing P
No . = Shortage
Generation | Capacity
1 | Operational 33 482 1098 616
2 | Under Construction 36 490 1143 653
3 | Under Tendering Process 13 82 104 27
4 | Under DPR Preparation 4 11.5 11.5 0
i
(Matter is being taken up with
] . ) concerned District
5 |Landis belng identified Commissioners for two 28.5 22 -6.5
General Area ULBs and
Principal Secretaries for five
6" Scheduled Area ULBSs)
ULBs not covered under
6 |sBM-U20 : e ) ==
TOTAL 103 1134.02 2377.49 | 1243.47

The ULB wise details are attached at Annexure A(I).

OBSERVATION 2:

ULBs like Goalpara, Haflong, Titabar and others have disclosed marginalized gaps but, their
exclusion from proposed system or their timelines to tie up with other alternatives, has not been
disclosed.

Compliance Status:

2.1. The present status of waste processing facilities in the said ULBs is as under:
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2.1.2,

2.1.3.
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Goalpara MB:The daily waste generation in Goalpara is 22.10 TPD. A Notice
Inviting Tender (NIT) has been floated for establishment of a Solid Waste
Management (SWM) plant of 25 TPD capacity, which is adequate to handle the entire
quantum of generated waste. The facility is expected to be completed and made
operational by March, 2027.

Haflong MB: Haflong generates about 14.40 TPD of solid waste. A new SWM plant
with a capacity of 25 TPD is currently under construction to accommodate present and
future waste generation. The targeted commissioning timeline is March, 2026.

Titabar MB: Titabar has a waste generation of 10.30 TPD. An SWM plant with a
processing capacity of 7 TPD is under implementation and is expected to be completed
by March, 2026. To address the remaining shortfall of about 3 TPD, it has been
decided to augment the plant’s capacity. The targeted commissioning timeline is
March, 2027.

2.2. It is further submitted that, apart from Goalpara MB, Haflong MB, and Titabar MB, there
are presently 13 ULBs where the designed capacity of the solid waste processing plants (in
tonnes per day) is lower than the corresponding waste generation. In 6 of these ULBs, the
capacity gap is less than 1 TPD. Among them, two ULBs namely Silapathar and Doboka
have operational SWM plants, and it has been confirmed that their designed capacities are
adequate to manage the waste generated within their respective jurisdictions.

2.3. With regard to the remaining 7 ULBs, where the capacity gap exceeds 1 TPD, augmentation
of the plant capacity will be undertaken. The details are shown in the table below:
- Total Capaci
13:)' Name of ULB Wastgf;;g;aﬂon ProcessingpPlatlfts (inG"l?IED)
| (in TPD)

1 Silapathar M.B. 10.10 10 -0.10
2 | Dokmoka M.B. 2.10 1.7 -0.40
3 Pathsala M.B. 4.50 B -0.50
4 | Sapatgram M.B. 491 4.4 -0.51
5 Maibong M.B. 3.00 24 -0.60
6 | Doboka M.B. 5.90 3 -0.90
7 Mahur M.B. 2.30 1 -1.30
8 | Tangla M.B. 7.60 6.1 -1.50
9 | Chabua M.B. 4.10 23 -1.80
10 | Goreswar M.B. 4.30 1.91 -2.39
11 | Bokajan M.B. 8.10 5.1 -3.00
12 | Barpathar M.B. 3.70 0 -3.70
13 | Namrup M.B. 5.60 1.6 -4.00
Total 66.21 45.51 -20.70

Accordingly, it 1s submitted that the above ULBs are being addressed through dedicated
infrastructure creation with specified timelines, and necessary steps are being taken to ensure
compliance with the Solid Waste Management Rules, 2016, thereby eliminating any residual
processing gaps.

OBSERVATION 3:

Considering the size of ULBs and corresponding waste generation, the State should design
appropriate Modules to facilitate each ULB to execute and implement their waste processing

facility.

Compliance Status:

3.1. It is submitted that the State of Assam has formulated ULB specific Solid Waste
Management Plans with appropriate modules keeping in mind the population and waste
generation, to facilitate each ULB to execute and implement their waste processing facilities
in a time bound manner. It may be mentioned that DPR for all 96 ULBs have been prepared
based on population and corresponding generation of waste in each ULBs.
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3.2. As indicated under Observation 1, Guwahati Municipal Corporation (GMC) generates
approximately 743.87 TPD of municipal solid waste and currently has an operational
processing capacity of 412.50 TPD. With the commissioning of under-construction
facilities totaling 115 TPD, GMC’s processing capacity will increase to 527.50 TPD,
resulting in a substantial reduction in the existing processing gap.

Further, the implementation of proposed processing facilities aggregating 440 TPD under
CITIIS 2.0, comprising Material Recovery Facilities (MRFs), an integrated waste
processing plant, and a Construction & Demolition (C&D) waste processing facility will
be completed by December, 2028. Also, a Compressed Bio-Gas (CBG) plant of capacity
600 TPD in association with Oil India Limited will be completed tentatively by December
2029, enhancing the total processing capacity to approximately 1567.50 TPD by
December, 2029. (A4s per projected estimate of by 2032, the approximate waste generation
in GMC will be 1083 TPD,).

3.3. Across the remaining 103 ULBs in Assam, solid waste management infrastructure is
progressing steadily. The total processing capacity planned and created is approximately
2,377 TPD, with a surplus capacity of 1,243 TPD. Currently, 33 ULBs have operational
facilities, 36 are under construction and are scheduled for commissioning as follows: 20
ULBs by April 2026, 7 ULBs by September 2026, and 9 ULBs by December 2026.), and
additional 26 ULBs are in planning/tendering/land identification stages, which are also
planned to be operationalized by March, 2027. Further, establishment of waste processing
facilities is proposed for those 8 (Eight) ULBs, which are currently not covered under the
scope of SBM-U 2.0 and the targeted completion date 1s by March, 2028.

OBSERVATION 4:

We find that a 5 TPD Waste to Energy plant is in operation at Chatribari, Guwahati with an
output of 40 KW and 450 kg manure. The performance of this plant in terms of Yield, O&M and
usage of manure should be disclosed and possibilities of extending such plants to other ULBs, if
Sfound operable/feasible should also be disclosed.

Compliance Status:
4.1. Present status of 5 TPD Waste to Energy Plant is stated below:

4.1.1. Waste Processed: At present, approximately 1 TPD of waste is being processed, and a
cumulative quantity of 200.49 tonnes of waste was processed during the period from
May 2025 to December 2025.

4.1.2. Power Generation: At present, the plant is generating approximately 195 kWh of
electricity, which is below the designed efficiency. The electricity generated is being
utilized for powering street lights in the nearby areas of the plant.

4.1.3. Operation & Maintenance Costs: The O&M cost is Rs. 4,207.50 per ton of waste
processed.

4.1.4. Manure Usage: Manure generated (approx. 450 kg) has not been utilized. The quality
of biodegradable feed is affected by insufficient segregation at source and secondary
collection points. It is expected that once Material Recovery Facilities (MRFs) become
fully operational, the quality of input feed will improve, enhancing both energy and
manure output.

4.2 Feasibility for Other ULBs:

4.2.1. Based on the operational experience of the Chatribari Waste-to-Energy (WtE) plant, it
has been observed that the performance and economic viability of such facilities are
closely linked to the availability of adequate quantities of well-segregated biodegradable
waste. In the context of smaller ULBs in Assam, where overall waste generation is
comparatively low and segregation levels are still evolving, replication of similar WtE
facilities may require careful assessment and appropriate scaling. Accordingly, the
suitability of WtE technology in these ULBs may be considered on a case-to-case basis,
alongside alternative waste processing options that are better aligned with local waste
characteristics and operational capacities.

4.2.2. Further, in line with Waste to Energy plant, the State of Assam has signed MoUs with
Oil India Limited for establishment of Compressed Biogas (CBG) plants in five cities,
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namely - Guwahati, Tinsukia, Sibsagar, Jorhat, and Silchar. The current status of these
projects is outlined below:

SL. No. | Name of the City Current Status
MoU executed with OIL; proposal for upscaling to 600 TPD
under consideration, with alternative land at Gumaria Pather
1 Guwabhati under survey. Foundation stone of the project has been laid by the
Hon’ble Prime Minister on 2™ October, 2024 and it is targeted to
be completed by December, 2029.
2 Tinsukia EPCOM for the 125 TPD CBG plant has been awarded.
Land surveys have been completed and land development cost
3 Sibsagar estimates finalized; commencement of land development is
pending due to inundation at the site.
Land allotted and foundation stone laid. EPCOM tender under
4 Jorhat i
evaluation.
Request submitted for reallocation of the originally allotted land|
5 Silchar after the proposed alternate site was assessed as unsuitable for
establishment of the CBG plant.
OBSERVATION 5:

On cluster approach of sharing 9 existing operational waste processing facilities with 18
participating ULBs, we direct to disclose modalities adopted and performance in terms of compost
generation and residue management and their disposal.

Compliance Status:
5.1 Present status of Cluster Approach for Solid Waste Management is stated below:

5.1.1. At present, 8 (Eight) ULBs in the State share their Solid Waste Management (SWM)
facilities under a cluster-based approach, catering to 16 nearby ULBs. Earlier,
Dhekiajuli MB was sharing its SWM facility with Rangapara MB, and Margherita MB
with Digboi MB. With the commissioning of independent waste processing facilities
at Rangapara MB and Digboi MB, these ULBs have now exited the cluster

arrangement.

5.1.2. Under the adopted operational modalities, where the distance between the host ULB
and participating ULBs 1s within 30 km, waste transportation is carried out on alternate
days. In cases where the distance exceeds 30 km, waste transportation 1s undertaken
twice a week. The details with regard to performance in terms of compost generation

and residue management are provided at Annexure A (II).

5.2. Further, as an interim arrangement, it is proposed that 14 other ULBs where SWM plants are
under construction, or are under various stages of implementation, shall also be brought under
the cluster approach till such time as these are made operational, by tagging them to 8 nearby
ULBs where SWM plants are already operational. The proposed mechanism for these 14 ULBs
is expected to be implemented by June, 2026. Details are mentioned in the table below:

Proposed Cluster Based Approach for Solid Waste Processing
Cities
Waste Processing converge
Sr. g Generation | Capacity Gap with host | Distance Wasts?
Host City . (Surplus/ y Generation
No in Host of the Deficit) ULB for | in KM (in TPD)
City Host City sending
waste
1 | Amguri 3.1 60 56.9 Nazira 26 4.9
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Simaluguri 29 3.3
Sivasagar 31 18.9
Teok 14 2.9
2 | Dibrugarh 92.20 100 7.80 Chabua 30 4.1
3 |Digboi 9.70 60 50.30 | Makum 26 6.1
4 | Hailakandi 12.60 20 7.40 Badarpur 35 4.7
5 |Hojai 12.70 15 230 | Howraghat 26 2.1
Basugaon 10 4.8

6 | Kajalgaon 10 20 10
Bijni 20 4.6
7 | Kokrajhar 12.20 19 6.80 Sapatgram 24 491
Tangla 31 7.6

8 | Mangaldai 9.8 50 40.2
Udalguri 35 5.1

North .

9 Ciivatiati 7.6 30 22.4 Rangia 1 10.6
Total 169.9 424 204.10 84.61

5.3. This mechanism shall enable solid waste processing for 63 ULBs excluding GMC. The
remaining 32 ULBs could not be considered for the cluster approach due to their distance
from the ULBs where SWM plants are operational. However, since these ULBs are under
various stages of implementation of Solid Waste Management processing facilities, upon
commissioning of these plants, the ULBs will be able to manage their waste generated
effectively. Currently the waste generated in these ULBs are being disposed at the dumpsite.

OBSERVATION 6:

It has been disclosed that 13.98 lakh MT of legacy waste out of 33 lakh MT has been remediated.
Out of 104 ULBs, 52 ULBs were targeted for remediation of legacy waste. Out of 52 ULBs, 11
ULBs have completed the remediation recovering 93.54 Bighas of land and in 41 ULBs, work of
remediation is in progress. However, we find that in the ULBs where legacy waste remediation
has been completed, still there is a gap in waste processing and therefore, possibility of further
legacy waste creation cannot be ruled out. Hence, disclosure on factual status be made in the
next report. It should also be clarified that in the ULBs mentioned from SI. No 53 to 104 (page
1103), no legacy waste exists and there is Zero gap in waste processing.

Compliance Status:
6. The present status of Legacy Waste Remediation is stated below:
6.1. Legacy Waste remediation status for Guwahati Municipal Corporation:

6.1.1.Out of an estimated 15.00 lakh MT of legacy waste in Guwahati, 9.40 lakh MT has been
successfully remediated as on 29 January 2026. As a result of the remediation process,
approximately 16 acres of land have been reclaimed. Reclamation has been achieved fully
(100%) in Zones 01, 02, 03, 04, 05, 11, 12, 13 and 14, while substantial progress has been
made in other zones, including 98% in Zones 15 and 16, 95% in Zones 07, 08, 09 and 10,
and 85% in Zone 06.

6.1.2. To ensure that no further legacy waste is generated and to address any existing processing
gaps, GMC has put in place a comprehensive action plan. Remediation of the remaining
5.6 Lakh MT waste at Belortol is planned to be completed by the end of December, 2026.
Further, 3 (Three) Material Recovery Facilities (MRFs) with a combined capacity of 115
TPD, currently under construction and will be commissioned by September, 2026.
Maximum utilization of the Belortol Mixed Waste Processing Plant up to 300 TPD will
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Further, decentralized waste processing facilities using appropriate technologies are being
planned in collaboration with bulk waste generators and segregated biodegradable waste—
based Compressed Bio-Gas (CBG) plants are proposed in collaboration with Oil India
Limited, for which site selection is currently underway.

6.1.3. With the above interventions, it is submitted that sustained waste processing capacity will
be ensured, thereby preventing any future creation of legacy waste in Guwahati and
addressing the concerns raised by the Hon’ble Tribunal.

6.2. Legacy Waste remediation status for other ULBs:

6.2.1. It is stated that legacy waste remediation activities are currently underway in 52 ULBs.
Out of these, 27 ULBs have achieved 100% remediation of legacy waste, with a
cumulative remediated quantity of 5.32 lakh MT. Overall, 16.96 lakh MT of legacy
waste has been remediated across the 52 ULBs till the date. Remediation works in the
remaining ULBs are in progress and are expected to be completed by December, 2026.

6.2.2. Further, the daily generation of unprocessed waste, amounting to approximately 1.5 lakh
metric tonnes in 25 ULBs is being transported to the dumpsites and stored separately. A
separate work order for remediation of the unprocessed waste, estimated at
approximately 1.5 lakh metric tonnes across 25 ULBs will be 1ssued shortly. The details
are provided at the Table 9 (As per prescribed format).

6.2.3. With respect to the other 52 ULBs where no legacy waste had been reported earlier, the
status has since been reviewed by the State. Based on the review, 26 ULBs have now
been identified as having legacy waste amounting to approximately 1.04 lakh metric
tonnes, and the State has proposed to undertake legacy waste remediation in these ULBs.
Among these, five ULBs with existing legacy waste quantities of 10,000 MT and above
are targeted for remediation by September 2027, while remediation in the remaining 21
ULBs is targeted to be completed by March 2027. The remaining 26 ULBs do not have
any legacy waste. The details are provided at the Table 9 (As per prescribed format).

B. LIQUID WASTE MANAGEMENT

OBSERVATION 1:

In respect of liquid waste management, we find that no efforts are made to have a plan for putting
sewage management facilities in place. This is observed on the basis of huge gap in sewage
treatment and uncertain timelines in putting proposed proposals on ground.

Compliance Status:

1. The State submits that a time-bound plan for liquid waste management has been prepared and
1s currently under implementation across all Urban Local Bodies (ULBs) for the development
of liquid waste management infrastructure. This includes the construction of STPs, STP-cum-
FSTPs, FSTPs, in-situ nallah treatment systems, Bioremediation facilities and community
soak pits to mitigate the total sewage generation of 395.88 MLD. The projects are at various
stages of implementation, with details provided below:

1.1.0perational:

1.1.1. 2 STPs with a combined capacity of 4 MLD are operational at Guwahati (2 MLD) and
Nagaon (2 MLD).

1.1.2. As an interim measure to address the discharge of untreated sewage into the Brahmaputra
River and to improve water quality in Guwahati, bioremediation of wastewater is being
carried out in Silsako Beel and Bharalu River through bacterial dosing prior to its
discharge into the Brahmaputra. Details of the water quality are provided in Annexure-
B(IV) and Annexure (B)V.

1.1.3. 12 FSTPs with a total treatment capacity of 122 KLD are operational across 12 ULBs.
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1.2. Under Construction:

1.2.1. 31 STPs with a total capacity of 76.85 MLD are under construction across 31 ULBs.

1.2.2. Construction of 9 FSTPs with a total capacity of 105 KLD has recently been completed
and the facilities are expected to be operational by March 2026.

1.2.3. 11 FSTPs with a total capacity of 98 KLD are under construction across 11 ULBs. In
addition, augmentation of the existing 20 KLD capacity by an additional 60 KLD at
Guwahati is also being under construction.

1.2.4. Tender has been floated for 7 STPs with a total capacity of 9.0 MLD across 7 ULBs.

1.2.5. 11 FSTPs with a total capacity of 82 KLD are under the tendering process across 4 ULBs.

1.3.Final DPR completed:

Final DPRs have been completed for 11 STPs with a total capacity of 15.50 MLD and 7 FSTPs
with a total capacity of 42 KLD across 18 ULBs. In addition, one DPR for the provision of
community soak pits for greywater management at one ULB (Simaluguri MB) has also been
completed. The tender for these projects shall be floated within the month of February 2026.

1.4.DPR under preparation:

DPRs are under preparation for 24 STPs with a total capacity of 44.40 MLD and 3 FSTPs
with a total capacity of 22 KLD across 27 ULBs. The preparation of these DPRs is expected
to be completed by March 2026.

1.5.Proposed liquid waste management infrastructure projects:

1.5.1. Guwahati City- JICA assisted Sewerage Project:

3 STPs with a total capacity of 187 MLD have been proposed in at Silsakoo Beel
(65MLD), Borsola Beel (62 MLD) and Paschim Boragaon (60 MLD) under the JICA
assisted Guwahati Sewerage Project. The revised DPR is currently under consideration at
MoHUA. The draft prequalification document for civil works for Borsola (Subzone 1-
S2) has been submitted to JICA and MoHUA for concurrence. The procurement process
will be initiated upon receiving concurrence. The project targets 100% wastewater
treatment by July 2033.

1.5.2. As an immediate response to meet National Green Tribunal (NGT) directives, in-situ
treatment using Modular STP/SABRE/DOWEX technologies is proposed at critical
outfall points- 98.50 MLD at Bharalu outfall, 101.08 MLD at Khanajan Sluice Gate, and
47.52 MLD at Bondajan Sluice Gate as per preliminary survey. Actual Capacity of
Modular Sewage Treatment shall be finalized after onboarding of consultant for the
project and Finalization of Design and Technology. The cost for the project is proposed
to be earmarked from the Ring-Fenced account.

1.5.3. 7 new STPs with a total capacity of 64.75 MLD have been proposed at 7 ULBs namely
Nagaon (13.03 MLD), Silchar (21.22 MLD), Dibrugarh (10 MLD), Tinsukia (8§ MLD),
Bongaigaon (6.5 MLD), Jorhat (4 MLD) and Golaghat (2 MLD).

1.5.4. Additionally, construction of 8 additional STPs at 8 ULBs (recently notified by the Govt.
of Assam) will be undertaken and the preparation of the action plan is underway.

1.6.GAP in sewage treatment:

To mitigate the total sewage generation of 395.88 MLD in the State, the following actions
have been taken:
1.6.1. STPs with a total capacity of 401.50 MLD and FSTPs with a total capacity of 531 KLD
have been proposed to treat sewage across all 104 ULBs of Assam.
1.6.2. In total, 402.031 MLD of treatment capacity (through STPs and FSTPs) has been planned
and is currently at various stages of development.
1.6.3. To bridge the gap between sewage generated and treated in certain ULBs, provision has
been proposed for community soak pit arrangements at drain outfall points.
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The status of Liquid Waste Management Projects is provided below:

Overall Status of STPs:

No. .
l\SI:; Status of gf‘;ﬁl}g}; Remarks
) ULBs
1. y Nagaon (2MLD) & Borsola Beel-
Operational 2 4 Guwahati (2 MLD)
29 STPs (68.85 MLD) are under
2. | Under Construction 31 76.85 SBM(U) 2.0 and 2 STPs (8 MLD) are
under AMRUT 2.0
3. | Tender Published 1 9 Under SBM(U) 2.0
4. | Final DPR prepared 11 1535 Under SBM(U) 2.0
3. | DPR under preparation 24 444 Under SBM(U) 2.0
e 3 STPs (187 MLD) in Guwahati under
JICA assisted Guwahati Sewerage
6. Project
B d STP 10 251.75
SRR e 7 STPs (6475 MLD) in Nagaon,
Silchar, Dibrugarh, Tinsukia,
Bongaigaon, Jorhat & Golaghat
Total 401.50
Overall Status of FSTPs:
No. -
;})’ Status of (Cisligig Remarks
) ULBs
I | Operational 12 122 | Under 15® FC Tied Grant
2. | Construction completed 9 105 Under 15" FC Tied Grant
8 FSTPs (140 KLD) are under 15" FC
3. Under Construction 12 158 Tied Grant & 3 FSTPs (18 KLD) are
under SBM(U) 2.0.
. 4 (40 KLD) FSTPs are under 15™ FC
B, | S ST IRTRR 3 82 | Tied Grant & 7 (42 KLD) FSTPs arc
i under SBM(U) 2.0.
3 | Final DPR prepared 8 42 Under SBM(U) 2.0
2 FSTPs (12 KLD) are under SBM(U)
6. | ppr under preparation 3 22 2.0 & one FSTP (10 KLD) is under
SBM(G)
Total 531
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The Detailed List of STPs and FSTPs comprising of the status, gap in sewage treatment and timeline

are provided below:

16

(A) Details of STPs: Annexure B (I)
Total
: Sewage Canac Gap in
sl Population generat pof sewage (Tentative
’ Name of the ULB (as per ed ty Current Status generatioCompletio
No. 2025) ) STPs
(in (in nand | n date
MLD) MLD) treatment
2.0 Operational NA
_ 62 July-33
1 Guwahati MC 1452351 156.85 60 DPR under revision at 0 Tulv-33
MoHUA s s
65 July-33
117744 2.0 Operational NA
2 Nagaon MB (as per 2011 12.72 0
census) 13.03 | Proposed under Phase-11
139565 6.0 Under Construction Dec-27
3 Dibrugarh MC (as per 2011 15.07 0
census) 10 Proposed under Phase-11
172830 2.0 Under Construction Dec-27
4 Silchar MC (as per 2011 18.67 0
census) 21.22 | Proposed under Phase-I1
. ) 4.0 Under Construction Aug-26
5 Tinsukia M.B. 126898 9.59 0
8.0 Proposed under Phase-II
. 2 Under Construction Dec-26
6 Bongaigaon M.B. 93750 7.09 0
6.5 Proposed under Phase-11
4.0 Under Construction Aug-26
7 Jorhat M.B. 112725 8.52 0.52
4.0 Proposed under Phase-I1
8 Dhubri M.B. 75090 5.68 4.0 Under Construction 1.68 Aug-26
9 Tezpur M.B. 84850 6.41 7.0 Under Construction 0 Aug-27
10 | Mariani M.B. 22813 1.72 1.0 Under Construction 0.72 Dec-26
11 Margherita M.B. 32979 2.49 1.3 Under Construction 1.19 Dec-26
12 Nalbari M.B. 33945 257 2.5 Under Construction 0.07 Dec-26
13 Sivasagar M.B. 58956 4.46 3:5 Under Construction 0.96 Dec-26
1.5 Under Construction Dec-26
14 | Golaghat M.B. 52306 3.95 0.45
2.0 Proposed under Phase-II
15 | N. Lakhimpur M.B. 73716 5.57 4.0 Under Construction 1.57 Dec-27
16 | Goalpara M.B. 66285 5.01 5.0 Under Construction 0.01 Aug-27
17 | Barpeta M.B. 48309 3.65 2.5 Under Construction 1.15 Aug-27
18 Bilasipara M.B. 48078 3.63 3.0 Under Construction 0.63 Aug-27
19 | Morigaon M.B. 38596 2.92 2.0 Under Construction 0.92 Aug-27
20 | Silapathar M.B. 28526 2.16 1.75 Under Construction 0.41 Dec-27
21 Chapar M.B. 22736 1.72 1.5 Under Construction 0.22 Aug-27
22 Dergaon M.B. 27496 2.08 1.5 Under Construction 0.58 Aug-27
23 | Dhing M.B. 22196 1.68 1.7 Under Construction 0 Aug-27
24 | Naharkatia M.B. 22508 1.70 1.7 Under Construction 0 Dec-26
25 Kharupetia M.B. 21321 1.61 1.7 Under Construction 0 Aug-27
26 | Lakhipur M.B. 19937 1.51 1.7 Under Construction 0 Aug-27
27 Udalguri M.B. 16613 1.26 1.6 Under Construction 0 Aug-27
28 | Doboka M.B. 17001 1.29 1.0 Under Construction 0.29 Dec-26
29 | Dhemaji M.B. 38790 2.93 1.2 Under Construction 1.73 Dec-26
30 | Gohpur M.B. 15841 1.20 1.0 Under Construction 0.20 Dec-26
31 Pathsala M.B. 13530 1.02 1.2 Under Construction 0 Aug-27
32 | Mangaldoi M.B. 32770 2.48 2.5 Under Construction 0 Feb-28
33 Rangia M.B. 34197 2.59 1.5 Under Construction 1.09 Feb-28
34 | Haflong M.B. 57252 4.33 2.5 Tender published 1.83 Mar-28
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35 | Digboi M.B. 23556 1.78 1.5 Tender published 0.28 Mar-28
36 | Titabar M.B. 21552 1.63 1.0 Tender published 0.63 Mar-28
37 Tangla M.B. 19847 1.50 1.0 Tender published 0.5 Mar-28
38 | Basugaon M.B. 15588 1.18 1.0 Tender published 0.18 Mar-28
39 | Bijni M.B. 15098 1.14 1.0 Tender published 0.14 Mar-28
40 | Kampur M.B. 13710 1.04 1.0 Tender published 0.04 Mar-28
41 Gauripur M.B. 20421 2.22 2.0 Final DPR prepared 0.22 Apr-28
42 | Doom Dooma M.B. 25444 1.92 1.5 Final DPR prepared 0.42 Apr-28
43 | Makum M.B. 20749 1.57 2 Final DPR prepared 0 Apr-28
44 | Chapakhowa M.B. 13351 1.01 1.0 Final DPR prepared 0.01 Apr-28
45 | Hojai M.B. 41493 3.14 2.0 Final DPR prepared 1.14 | May-28
46 | Rangapara M.B. 20640 1.56 1.0 Final DPR prepared 0.56 | May-28
47 | Dhakuakhana M.B. 17498 1.32 1.5 Final DPR prepared 0 May-28
48 | Sapatgram M.B. 14951 1.13 1.0 Final DPR prepared 0.13 | May-28
49 | Raha M.B. 14295 1.08 1.0 Final DPR prepared 0.08 | May-28
50 | Demow M.B. 13256 1.00 1.0 Final DPR prepared 0 May-28
51 | Namrup M.B. 18431 1.39 1.5 Final DPR prepared 0 May-28
52 | Bakalia MB 12994 0.98 1.0 DPR under preparation 0 Apr-28
53 B. Chariali M.B. 22590 1.71 1.5 DPR under preparation 0.21 Apr-28
54 | Lumding M.B. 42604 322 3.0 DPR under preparation 0.22 Apr-28
55 | Diphu M.B. 79857 6.04 6.0 DPR under preparation 0.04 May-28
56 | Kokrajhar M.B. 40113 3.03 2.3 DPR under preparation 0.73 May-28
S7 Hailakandi M.B. 39586 2.99 2.0 DPR under preparation 0.99 May-28
58 | Dhekiajuli M.B. 25482 1.93 1.0 DPR under preparation 0.93 May-28
59 | Sonari M.B. 25890 1.96 1.5 DPR under preparation 0.46 May-28
60 | Nazira M.B. 16019 1.21 1.0 DPR under preparation 0.21 May-28
61 Bihpuria M.B. 14382 1.09 1.0 DPR under preparation 0.09 May-28
62 | Lanka M.B. 43014 3.25 3.0 DPR under preparation 0.25 May-28
63 Barpeta Rd. M.B. 42075 3.18 3.0 DPR under preparation 0.18 May-28
64 | Kajalgaon M.B. 34327 2.60 25 DPR under preparation 0.10 May-28
65 | N.Guwahati M.B. 11221 0.85 1.0 DPR under preparation 0 May-28
66 Bokakhat M.B. 13146 0.99 1.0 DPR under preparation 0 May-28
67 Howly M.B. 21983 1.66 1.5 DPR under preparation 0.16 May-28
68 | Abhayapuri M.B. 18934 1.43 1.0 DPR under preparation 0.43 May-28
69 | Bokajan M.B. 26144 1.98 2.0 Dl; ﬁbi‘agfgfs 0.0 | Jun-28
70 | Karimganj M.B. 65687 497 3.6 Dl; ibﬁagfélecées 1.37 | Jun-28
71 | Badarpur M.B. 15805 119 | 10 e 0.19 | Jun-28
72 | Lala M.B. 13954 1.05 1.0 1 1:) ibﬁffgfs 0.05 | Jun-28
i Mo ol 12887 097 | 10 e e 0 | sun28
74 | Umrangshu M.B. 13447 1.02 1.0 o ibﬁff&cées 002 | Jun-28
75 | Sonai M.B. 22909 1.73 1.5 P 023 | Jun-28
onboarded
Total 4256430 382.78 | 401.5 27.41

Note: The remaining treatment gap of 27.41 MLD will be addressed through community soak pit
arrangements at drain outfall points in the ULBs that are not covered under the Interception &

Diversion (I&D) network.
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(B) Details of FSTPs under 15th Finance Commission Tied Grants.

Considering the Hon’ble NGT order to explore low-cost technologies for wastewater management,
the State has undertaken initiative of constructing standalone FSTPs in 33 ULBs under 15™ Finance
Commission Tied Grants. The detailed ULB wise status are given below:

Annexure B (II)

Total :
Capacity Tf:ntatlve _
SI. No. | Name of the ULB of FSTPs Current Status Completion/operational
(in KLD) date

L Guwahati MC* 20 Operational NA

2. Goalpara MB 7 Operational NA

3 Kokrajhar MB 10 Operational NA

4. Mariani MB 5 Operational NA

s Tinsukia MB 20 Operational NA

6. Titabar MB 10 Operational NA

T Dhemaji MB 5 Operational NA

8. Golaghat MB 10 Operational NA

9. N Lakhimpur MB 10 Operational NA
10. Tezpur MB 10 Operational NA
'L, B. Chariali MB 5 Operational NA
12 Rangapara MB 10 Operational NA
13. Rangia MB 10 Construction Completed Mar-26
14. Digboi MB 5 Construction Completed Mar-26
15. Nalbari MB 10 Construction Completed Mar-26
16. Bokakhat MB 10 Construction Completed Mar-26
I'Z. Dibrugarh MC 20 Construction Completed Mar-26
18. | North Guwahati MB 10 Construction Completed Mar-26
19. | Barpeta Road MB 10 Construction Completed Mar-26
20. Jorhat MB 15 Construction Completed Mar-26
L. Bongaigaon MB IS5 Construction Completed Mar-26
22. Dhekiajuli MB 10 Under Construction Dec-26
23. Silchar MC 10 Under Construction Dec-26
24, Barpeta MB - Under Construction Dec-26
23. Kharupetia MB 10 Under Construction Dec-26
26. Diphu MB 10 Under Construction Dec-26
27. Karimganj MB 5 Under Construction Dec-26
28. Nagaon MB 20 Under Construction Dec-26
29. Sivasagar MB 10 Under Construction Dec-26
30. Dergaon MB 10 Under tendering process March-27
31. Simaluguri MB 10 Under tendering process March-27
32. Kajalgaon MB 10 Under tendering process March-27
33. Tangla MB 10 Under tendering process March-27

Total 347

Note: *For Guwahati Municipal Corporation, the existing 20 KLD capacity FSTP has been
augmented by an additional 60 KLD using Geo Tube technology, which is currently under
construction. With this enhancement, the total capacity of FSTP stands at 407 KLD under the 15"
Finance Commission Tied Grants.
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C. Details of FSTPs under SBM(Urban) 2.0

FSTPs along with community soak pit arrangements at drain outfall points are being adopted as the

primary and standard treatment solution for 21 ULBs with population below 10,000 for wastewater

management under SBM (Urban) 2.0. The detailed ULB wise status are given below:

Annexure B (I1I)
Sewag | Total :ii?a":
e Capac genefa ¢ Tentativ
SL. Name of the | Populat | genera | ity of ; ¢
No. |ULB ion fed | BSERs |SUTrentS@tustlonand {io
. . treatme | .
(in (in nt (in ion date
MLD) | KLD) MLD)
1| Jatpatar 19851 097 |60 | Under Construction | 0.96 | Dec-26
2, Slolsgsalgaon 14670 1l 6.0 Under Construction | 1.10 Dec-26
3. E/Iag’athar 8769 | 0.66 |60 | Under Construction | 0.65 | Dec-26
4.|TeckMB. |8617 |065 |60 | renderwillbe 0.64 | Mar-27
floated soon
Tender will be
5.| Sorbhog M.B. | 8857 0.67 6.0 0.66 Mar-27
floated soon
6| AmguiMB. | 10188 |677 |en | Lemdsrwilbe 076 | Mar-27
floated soon
7.| Maibong MB. | 6842 |052 |60 | [emderwillbe 051 | Mar27
floated soon
8.|MoranMB. |6784 |051 |60 | Lenderwillbe 050 | Mar27
floated soon
Dokmoka Tender will be
9. y
MB. 7090 0.54 6.0 Pl 0.53 Mar-27
10 Tihu MB.  |4946 |037 |60 | fenderwillbe 036 | Mar27
floated soon
11} Hamren M.B. | 10273 0.78 6.0 Final DPR prepared | 0.77 Apr-28
12 NEVAIPUT ) 8097|061 |60 | Final DPR prepared | 0.60 | Apr28
13 i;réheba“ 7067 | 053 |60 | Final DPR prepared | 0.52 | Apr-28
14 Sf’gswar 6750 | 051  |6.0 Final DPR prepared | 0.50 Apr-28
15 JOWTAERAC ) 643> 1049 |60 | Final DPR prepared | 048 | Apr-28
16 aogkamak“m 9823  |0.74 | 6.0 Final DPR prepared | 0.73 Apr-28
17 Mahur M.B. 2749 0.21 6.0 Final DPR prepared | 0.20 Apr-28
g SmANEU gsgy 065 |- Final DPR prepared | 0.64 | Apr-28
19 ChabuaMB. | 10744 |081 |60 |DFRunder 080 | Jun-28
preparation
o0| Patacharkuchi | 677 g5 | | DPRunder 050 | Jun-28
M.B. preparation
Palasbari DPR under
21 5
M.B #* 6383 0.48 10.0 ——— 0.47 Jun-28
Total 173303 | 13.10 124 12.88
Note:
1. *For Simaluguri, a 10 KLD capacity FSTP has been undertaken under the 15" Finance
Commission Tied Grants (refer to Annexure-(B)IL).
2. **For Palasbari, a 10 KLD capacity FSTP has been undertaken under SBM (Gramin).
3. The remaining treatment gap of 12.88 MLD will be addressed through community soak pit

arrangements at drain outfall points in the respective ULBs.

19
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OBSERVATION 2:

The disclosure made in Annexure VI (page 1104), shows that against calculated sewage generation
of 395.88 MLD, existing sewage treatment or proposed facilities which will be created with
uncertain timelines is only to an extent of 305.25 MLD.

Compliance Status:

2. It is submitted that, the State of Assam has prepared a detailed Action Plan for creation of
sewage treatment facility for processing the sewage generated against each ULBs. It 1s
submitted that against the total generation of 395.88 MLD, when completed and made
operational, the STPs and FSTPs created shall be able to process 402.031 MLD of sewage as
per the timelines proposed as noted in Compliance Status No.1.

Details of existing sewage treatment and proposed facilities with timeline are provided in Annexures
B (1), B (IT) and B (III).

OBSERVATION 3:

In Guwahati, the State capital, out of 156.85 MLD of estimated sewage generation, only 17 MLD
of sewage is getting some kind of treatment. It is further observed with serious concern that 2 MLD
sewage is treated with designed engineering facility and 15 MLD is passed through intermediary
bioremediation method of treatment. Further, altogether bigger cities like Nagaon, Dibrugarh and
Silchar are generating 46.46 MLD of sewage whereas existing / underway treatment facilities exists
for 10 MLD only. Details of bioremediation/ other intermediary process and the water quality and
discharge may be provided.

Compliance Status:

3. It is submitted that in order to treat 156.85 MLD of estimated sewage generation in Guwahati and
46.46 MLD sewage generation in Nagaon, Dibrugarh and Silchar, the State of Assam has
implemented various Liquid Waste Management projects with respect to the identified cities. The
details have been provided below:

3.1. It is submitted that in context of sewage treatment in Guwabhati, in addition to the existing
STP of 2 MLD capacity, the following projects are currently underway:

3.1.1. Sewage Treatment Plant Projects:
To mitigate pollution in the River Brahmaputra, particularly from untreated sewage
discharges in Guwahati, key mitigation measures include the ongoing JICA-assisted
Guwahati Sewerage Project with a total treatment capacity of 187 MLD, involving the
construction of three major Sewage Treatment Plants (STPs) at Borsola Beel, Silsako
Beel, and Pachim Boragaon, supported by an extensive sewer network.

3.1.2. However, as an immediate response to meet National Green Tribunal (NGT) directives,
in-situ treatment using Modular STP/SABRE/DOWEX technologies is proposed at
critical outfall points- 98.50 MLD at Bharalu outfall, 101.08 MLD at Khanajan Sluice
Gate, and 47.52 MLD at Bondajan Sluice Gate as per preliminary survey. Actual Capacity
of Modular Sewage Treatment shall be finalized after onboarding of consultant for the
project and Finalization of Design and Technology. The cost for the project is proposed
to be earmarked from the Ring-Fenced account.

3.1.3. Bioremediation of water bodies in Guwahati City:
For Bioremediation of water bodies in Guwahati, the following steps have been taken:

3.1.3.1. Bioremediation of Silsako Beel:

(a) In compliance with the directions of the Hon’ble National Green Tribunal (NGT), the
bioremediation of Silsako Beel has been undertaken since 2023 to address the serious
concern of untreated sewage discharge and improve the water quality of the Beel.

(b) Additionally, as per the latest water quality report (January 2026) from a recognized
NABL-accredited laboratory there has shown a notable improvement in water quality
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parameters following the ongoing bioremediation efforts and have attained desirable
limits of CPCB norms: BOD have been reduced from 47.5 mg/l to 9.5 mg/l, COD from
173.2 mg/l to 49.5 mg/l, TSS from 412.4mg/1 to 19.4 mg/l, pH 7.21 to 7.27 and Faecal
Coliform from 999 MPM/100ml to 253 MPM/100 ml. The bioremediation work is
currently in progress. Details of the water quality is provided in Annexure-(B)IV.

3.1.3.2. Bioremediation of Bharalu River:

(a) In compliance with the directions of the Hon’ble National Green Tribunal (NGT),
Guwahati Municipal Corporation (GMC) has initiated in-situ treatment of wastewater
through Bioremediation to improve Bharalu River water quality since 10th September 2025
for approx. 6.20 km of stretch of Bharalu River from Jonali Point to Bharalumukh with the
help of NACOF Agency.

(b) The project has achieved significant reduction in pollution load of wastewater flowing into
the river with consistent reduction in BOD from 78 to 28 mg/L and COD 389 to 96 mg/L.
Details of the water quality is provided in Annexure-(B)V

3.2. It is submitted that in context of sewage treatment in bigger cities like Nagaon, Dibrugarh
and Silchar, in addition to the existing STPs with a combined capacity of 10 MLD, the
following liquid waste management infrastructure projects have been proposed to mitigate
the total sewage generation of 46.46 MLD:

3.2.1. Three (3) STPs with a total capacity of 44.25 MLD have been proposed at Nagaon (13.03
MLD) and Silchar (21.22 MLD) and Dibrugarh (10 MLD).

OBSERVATION 4:

Untreated sewage of Guwahati is entering into river Brahmaputra which is a gross violation of
Water Act, 1974 and the order of Hon'ble Supreme Court in Paryavaran Suraksha. Details of all
the drains discharging into the river be provided with the quality and quantity.

Compliance Status:

4. It is submitted that the Government of Assam is taking concerted measures to address the
discharge of untreated sewage into the Brahmaputra River, in compliance with the Water
(Prevention and Control of Pollution) Act, 1974, and the Hon'ble Supreme Court directions
in Paryavaran Suraksha.

4.1. The Compliance status has been noted in Compliance Status No.3.

4.2. In response to the observation regarding untreated sewage from Guwabhati entering the River
Brahmaputra, a survey to assess the quantity of sewage discharged from all the drains into
the river has been conducted and the details of drains discharging into the river are provided

below:
; Flow at outlet : : "
Name of natural drainage channel (in MLD) Final point of discharge
Bondajan A
L ) ) . 47.52 Brahmaputra River
(originating from Noonmati and Silsako)
Khanajan
(originating from Khanajan, Basistha, 101.08 Brahmaputra River
Hatinala, Morabharalu and Pamohi)
Bharalu 98.50 Brahmanutra Ri
: rahmaputra River
(originating from Bharulu and Bahini) P .

4.3. The quality of the water discharged into the Brahmaputra is being periodically monitored by
the State Pollution Control Board and the test results of the water quality is provided in
Annexure B(IV), B(V) and B(VI).
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OBSERVATION 5:

Considering regular monitoring by the Tribunal and the State responding under direct supervision
of Chief Secretary and funding support from International grants/ Assistance and from the Central
Government, there are no affirmative time bound plans provided by the State. According to sizes
of town (based on population), standardized sewage management facilities should have been set
out. Next report should explicitly disclose about it.

Compliance Status:

5. Tt is respectfully submitted that the State has adopted a population and town-size based
standardization approach for liquid waste management and is implementing standard
treatment typologies categorized with Mechanized, Semi-Mechanized and Nature Based
technologies, depending on the size and sewerage profile of each Urban Local Body (ULB).
Small and medium towns are planned largely with modular STPs and/or FSTPs, while larger
urban centers are being addressed through sewerage-based STPs with phased augmentation
planning. In addition, to ensure conveyance of sewage to the treatment facilities even in areas
where scope of comprehensive underground sewerage networks is presently limited, the State
is adopting the “interception & diversion” methodology. This involves intercepting sewage
flows from major drains or nallahs at designated points and diverting them through
appropriate conveyance arrangements (including gravity mains/pumping systems, as
applicable) to the nearest STP for treatment thereby reducing direct discharge into water
bodies and enabling staged implementation aligned with town size and infrastructure
readiness.

5.1. Class-I cities with a population above 1 Lakh

5.1.1.Mechanized and energy-efficient STPs will be implemented along with phased
augmentation of sewerage infrastructure. Sewer networks will be developed with
integrated trunk and branch systems and staged commissioning to match incremental
urban growth and demand.

5.1.2. As an interim measure, STPs along with Interception & Diversion (I&D) networks will
be undertaken to capture major wastewater flows presently discharging into drains and
water bodies.

5.1.3. Sewer networks in urban areas will be developed incrementally to ensure that untreated
wastewater is eliminated prior to discharge into water bodies. At present, a 4 MLD
capacity STP is already operational in the two major cities of Guwahati and Nagaon,
contributing to the reduction of pollution load on receiving water bodies.

5.2. Class-1I cities with a population between 50,000 and 99,999

5.2.1.STPs along with Interception & Diversion (1&D) networks are being implemented under
SBM(U) 2.0, with sewer networks in core areas proposed in Phase-IL.

5.2.2.Semi-Mechanized STP technologies will be adopted.

5.2.3.1&D networks will serve as an interim solution for major wastewater flows, while sewer
networks in core areas will be implemented incrementally.

5.2.4.Provision of community soak pit arrangements at drain outfall points in the fringe areas
of the towns where it is uneconomical or technically challenging to provide sewers and
in areas where it is difficult to provide sewer networks.

5.2.5.Co-treatment of faecal sludge at STPs will be undertaken to support feacal sludge
management.

5.2.6. The expansion of the sewerage network will be carried out progressively based on the
necessity and availability of resources over time.

5.3. Class-I1I (20,000-49,999) & Class-IV (10,000-19,999) cities
5.3.1.Nature-based STP technologies will be adopted and in case of land/any other
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constraints, less mechanized STP technologies will be implemented in accordance with
CPHEEO manuals/advisories.

5.3.2.1&D networks will be provided for major wastewater flows, while sewer networks in
core areas will be implemented incrementally in the progressive towns based on
necessity and availability of resources over time.

5.3.3.Provision of community soak pit arrangements at drain outfall points in the fringe areas
of the towns where it is uneconomical or technically challenging to provide sewers and
in areas where it is difficult to provide sewer networks.

5.3.4.Co-treatment of faecal sludge at STPs will be undertaken to support feacal sludge
management.

5.4. Class-V (5,000 to 9,999) & Class-VI (less than 5,000) cities
5.4.1. Faecal Sludge Treatment Plants (FSTPs) are being adopted as the primary and standard
treatment solution for small towns and non-sewered ULBs, with scheduled desludging
systems to ensure treatment coverage.

5.4.2. Provision of community soak pit arrangements at drain outfall points for effective
management of wastewater discharge.

5.4.3. Urban-rural convergence of FSTPs will be adopted wherever feasible, considering
plant location and distance.

The ULB-wise time bound plans are provided in Annexures (B)I, (B)II & (B)III

C. Ring-Fenced Account:
OBSERVATION:

It was stated that ring fenced account is operated but, still international funding is sought. We
direct that State funding be firmed up for each ULB to plug gap in sewage and solid waste
management and same to be disclosed in the next report. All the waste, liquid and solid waste
treatment should be carried out without waiting for the Central/International funding. For this
purpose, the amount in ringfence account can be utilized.

Compliance Status:
Status of Ring-Fenced Account:

1. As detailed in the preceding paragraphs, measurable progress has been achieved in the
implementation of Solid Waste Management (SWM) and Liquid Waste Management (LWM)
initiatives, as well as legacy waste remediation, particularly with respect to on-ground
processing infrastructure and the formulation of future augmentation proposals. However, the
primary challenge lies in the enhancement of processing capacities, achieving scalability and
the replication of successful models across all ULBs.

2. Pursuant to the directions of the Hon’ble National Green Tribunal, the State Government has
earmarked an amount of ¥1,014.19 crore as civil deposit for Solid Waste Management,
Liquid Waste Management (sewage/used water), and Legacy Waste Management. At present,
the State Government is utilizing funds under SOPD-G (State Owned Priority Development
fund — General), SBM-U (Swachh Bharat Mission — Urban), 15th Finance Commission Tied
Grant and fund received under JICA (Japan International Cooperation Agency), AMRUT and
UIDF (Urban Infrastructure Development Fund) for all Urban Local Bodies (ULBs),
including the Guwahati Municipal Corporation.

3. Itis further submitted that project implementation under any of the components is not affected
due to lack of funds. However, it is proposed that the earmarked amount shall be utilized, as
and when required, for plugging gaps in solid waste and used water management by
augmenting processing capacities, as well as for legacy waste processing and remediation
across all ULBs. The Status of ring-fenced account and utilization plan is provided in the
Table 10.

LR o SR R R o R O S o
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As per Hon’ble NGT’s prescribed format

10. Ring Fenced Account

1. Amount to | 2. Whether single 3.Date of | 4. Amount | 5. Plan of utilization
be ring dedicated opening utilized
fenced account has been account
opened

1014.19 Cr Civil Deposited -- 8.46 Cr 1. Sanitary Landfill for Guwahati -
(Civil from civil In order to execute the scientific disposal of
deposited deposit. Residue, Inert and Rejected material, a
amount under Scientific Sanitary Landfill proposed in
the head of Guwahati for an amount of Rs.10Cr. Currently
account 8443- DPR is under preparation.
00-116-7235-
000-00-00 2. Construction of STPs - In order to bridge the
vide Treasury gap of waste water generated & processing in 4
Challan no. major ULBs, namely Dibrugarh, Tinsukia,
2024/09/01957 Jorhat and Golaghat, 4 STPs are proposed to be
dated constructed from fund earmarked under Ring
16.09.2024) Fenced account with the following capacities

and DPRs are under  preparation:
1)l00 MLD - Dibrugarth (Rs.20 Cr.)
2) 8 MLD - Tinsukia (Rs. 16 Cr.)

3) 6.5 MLD - Bongaigaon (Rs. 13 Cr.)
4) 4 MLD — Jorhat (Rs. 8 Cr.)
5) 2 MLD — Golaghat (Rs. 5 Cr.)

3. A substantial gap has been observed between
wastewater generation and the available
treatment capacity in Guwabhati city. To address
this gap, it is proposed to set up two STPs in
Guwabhati. Further, it is stated that the
remaining funds available under the Ring-
Fenced Account, other than those already
allocated, shall be carmarked for the
establishment of the two STPs at the following
locations.

(a) Silsakoo Beel - 65 MLD
(b) Paschim Boragaon - 60 MLD

In situ sewage treatment at Guwahati: As an
immediate response to meet National Green
Tribunal (NGT) directives, in-situ treatment using
Modular STP/SABRE/DOWEX technologies is
proposed at critical outfall points- 98.50 MLD at
Bharalu outfall, 101.08 MLD at Khanajan Sluice
Gate, and 47.52 MLD at Bondajan Sluice Gate as
per preliminary survey. Actual Capacity of
Modular Sewage Treatment shall be finalized after
onboarding of consultant for the project and
Finalization of Design and Technology. The cost
for the project is proposed to be earmarked from
the Ring-Fenced account.
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Data as per Hon’ble NGT’s prescribed format

51

(A) Name of ULB | (B) Sewage ( C) Sewage Conveyance/sewers
Status
Estimation
and
# measurement
Total e Targeted households Time targets to
i to be connected to Hanschalds complete connectivity
per day connected : i
(in MLD) sewers (gap in connectivity)

1 | Abhayapuri MB 1.43 - § r
2 | Amgun MB 0.77 = - -
3 | B. Chariali MB laii| = = =
4 | Badarpur MB 1.19 - - B
5 | Bakalia MB 0.98 o . »
6 | Barpathar MB 0.66 - < r
7 | Barpeta MB 3.65 - - -
8 | Barpeta Rd. MB 3.18 = . _
9 | Basugaon MB 1.18 - 2 .
10 | Bihpuria MB 1.09 = . E
11 | Bijni MB 1.14 - - -
12 | Bilasipara MB 3.63 = . _
13 | Bokajan MB 1.98 : . E
14 | Bokakhat MB 0.99 - - -
15 | Bongaigaon MB 7.09 - - =
16 | Chabua MB 0.81 . . .
17 | Chapakhowa MB 1.01 = = B
18 | Chapar MB 1.72 . - _
19 | Demow MB 1.10 o - .
20 | Dergaon MB 2.08 & = E
21 | Dhakuakhana MB 1.32 = . _
22 | Dhekiajuli MB 1.93 - - -
23 | Dhemaji MB 2.93 . ! -
24 | Dhing MB 1.68 . 2 =
25 | Dhubri MB 5.68 . - -
26 | Dibrugarh MB 15.07 2301 - -
27 | Digboi MB 1.78 - - -
28 | Diphu MB 6.04 = = »
29 | Doboka MB 1.29 - - -
30 | Dokmoka MB 0.54 . . -
31 | Donkamakum MB 0.74 - < T
32 | Doom Dooma MB 1.92 = - -
33 | Gauripur MB 2.22 = . y
34 | Goalpara MB 5.01 - y P
35 | Gohpur MB 1.20 g . .
36 | Golaghat MB 3.95 = - -
37 | Goreswar MB 0.51 . n =
38 | Gossaigaon MB 1o - - -
39 | Guwahati MC 156.85 - - July, 2033
40 | Haflong MB 4.33 - - -
41 | Hailakandi MB 2.99 - - -
42 | Hamren MB 0.78 - - -
43 | Hojai MB 3.14 = - -
44 | Howly MB 1.66 o = »
45 | Howraghat MB 0.49 - < r
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46 | Jorhat MB 8.52 - -
47 | Kajalgaon MB 2.6 - -
48 | Kampur MB 1.04 - -
49 | Karimganj MB 4.97 - -
50 | Kharupetia MB 1.61 - -
51 | Kokrajhar MB 3.03 - -
52 | Lakhipur MB (C) 0.97 - =
53 | Lakhipur MB (G) 1.51 - -
54 | Lala MB 1.05 - -
55 | Lanka MB 3.25 - -
56 | Lumding MB 3.22 - -
57 | Mahur MB 0.21 - -
58 | Maibong MB 0.52 - -
59 | Makum MB 1.57 - -
60 | Mangaldoi MB 2.48 - -
61 | Margherita MB 2.49 - -
62 | Mariani MB 172 - -
63 | Moran MB 0.51 - -
64 | Morigaon MB 2.92 - -
65 | N. Lakhimpur MB 5.57 - -
66 | N.Guwahati MB 0.85 - -
67 | Nagaon MB 12.72 - -
68 | Naharkatia MB 1.70 - -
69 | Nalbari MB 2.57 - -
70 | Namrup MB 1.39 - -
71 | Narayanpur MB 0.61 - -
72 | Nazira MB 1.21 - -
73 | Palasbari MB 0.48 - -
74 | Patacharkuchi MB 0.51 - -
75 | Pathsala MB 1.02 - -
76 | Raha MB 1.08 - -
77 | Rangapara MB 1.56 - -
78 | Rangia MB 2.59 - -
79 | Sapatgram MB 1.13 - -
80 | Sarthebari MB 0.53 - -
81 | Sarupathar MB 0.97 - -
82 | Silapathar MB 2.16 - -
83 | Silchar MB 18.67 1177 -
84 | Simaluguri MB 0.65 - -
85 | Sivasagar MB 4.46 - -
86 | Sonai MB 1.73 - -
87 | Sonari MB 1.96 - -
88 | Sorbhog MB 0.67 - -
89 | Tangla MB 15 - -
90 | Teok MB 0.65 - -
91 | Tezpur MB 6.41 - -
92 | Tihu MB 0.37 - -
93 [ Tinsukia MB 9.59 - -
94 | Titabar MB 1.63 - -
95 | Udalguri MB 1.26 - -
96 | Umrangshu MB 1.02 - -

*Basis of estimation (based on 80% of Ipcd water supply/or measured)
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(D) Drains
Quantit
Sewage and sullage yeal Harpe
i gin il dragins industri| Final bound
g P i Flow in each Quality / al point of | action plan
(storm water drains/ . % B
# : : drain charateristics of effluent [discharg| to prevent
concretised drains/ !
: : (MLD) effluent discharg| e of sewage
unlined/katcha drains) . ¢ :
. edin | drain | discharge
(No. of drains) d . 2
drain into drain
(MLD)
1 ) D1-0.57 and D2- | Sample testing in 0 Open | DPR under
0.78 process space | preparation.
BOD-183 mg/l, COD-
379 mg/l, pH-6.72, ;
D1-0.48 and D2- | TSS-95 mg/l, Open | Londervall
2 2 : 0 be floated
0.27 Nitrogen-58 mg/l, space
Faecal Coliform- SOOTL
11154 MPN/100ml
BOD-64 mg/l, COD-
oo |32 mbsin| | o
0:25 D308 Dd- |Tos Plrie P DPR under
3 7 37.6 mg/l, Nitrogen- 0 and .
0.17.D5-0.23,D6- 7 1 F | | preparation.
0.28 and D7-0.10 Wi S
’ ' Coliform-6700 drains
MPN/100ml
D1-0.19, D2- o : 0 DPR under
4 4 0.18,D3-2.12 and :élgg si e B 0 . I; ir; preparation.
D4-0.19 P P
5 ) D1-0.51 and D2- | Sample testing in 0 Open | DPR under
0.25 process space | preparation.
Natura
1 drain
: ; : 6 KLLD
6 7 D1-0.38 and D2- | Sample testing in 0 Pabho | FSTP under
0.19 process :
Jaan ( | construction
Stream
)
River
D1-0.47, D2-0.62, Beacls vt R k(iﬁ)ti 25MLD
7 5 D3-0.54,D4-0.37 | >V ° - 0 o4 | STP under
and D5-0.68 P construction
Nakha
nda
D1-0.605, D2-
0.392, D3- Canal
3 7 0.435,D4- Sample testing in 0 and DPR under
0.206,D5- process Palla | preparation.
0.096,D6-0.979 River
and D7-0.435
Cham Tender
D1-0.02,D2-0.46 | Sample testing in P | SR
9 3 0 Duram
and D3-0.28 process .
ari
River
LA I RED: | T e g L
’ * 1379 mg/l, pH-6.67, Open | DPR under
10 4 D3-0.26 and D4- 0 .
0.15 TSS-95 mg/l, space | preparation.
) Nitrogen-192  mg/l,

Page 49 of 107



1163

54

Phosphorous-10.2
mg/l and  Faecal
Coliform-11387
MPN/100ml
D1-0.68, D2-0.39, Sample  testi : 0 Tender
11 D3-0.05 and D4- | >37P € TESHRE A PR ] Published
0.18 process space
BOD-56 mg/l, COD-
182 mg/l, TDS-612
D1-0.86,D2-0.53 | mg/l, pH-7.6, TSS-46 o [ SX
12 ng under
and D3-0.89 mg/l, Faecal fer | constretien
Coliform-2000
MPN/100ml
River | DPR under
13 g;:g?;’ gi:ggg’ Sample testing in and | preparation.
e I.)S—E] 17 ' process natural
' drains
BOD-1.9 mg/l, COD- Difflo
D1-0.44,D2034 |08 mel 18522 OIIVEr | PR under
5 and D3-0.25 me/l, Fagcal and preparation
' Coliform-360 open '
MPN/100ml space
D1-0.32,D2-0.17, | BOD-240mg/l, COD-
15 D3-0.51, D4- 400 mg/l, TDS-890 Open 2 NIIJI;E;TP
0.28,D5-1.38, D6- | mg/l, pH-6.96, TSS- space | truction
0.85 and D7-0.94 | 365 mg/]
MR Dg. | BoD 28 Mgl CoD- Open | DPR under
o 0.29 %5828—912i ; 1 gy space | preparation.
17 D1-0.52,D2-0.39 | Sample testing in Jiya Final DPR
and D3-0.06 process River | completed
Cham
pabati
River
BOD-14 mg/l, COD- . en’
D1-0.46,D2-0.45, | 64.8 mg/l, TDS-216 . pace 1.5 MLD
18 D3-0.26 and D4- | mg/l, TSS-32 mg/l, 5 - STP under
0.32 Faecal Coliform-1500 Kacho construction
MPN/100ml
kata
Chann
el
Demo
w
19 D1-0.41,D2-0.36 | Sample testing in River | Final DPR
and D3-0.26 process and completed
open
space
D1-0.58, D2-0.54 : . . 1.5 MLD
20 and D3-0.79 it kL Gelabl | oTp under
process 1 River y
construction
D1-0.54, D2-0.46, | TDS-240 mg/1, pH- Charik )
21 D3-0.05and D4- | 6.53,  Turbidity-72 oria E(‘)‘rlsl g;l;
0.17 NTU Rlver :
prost p2nsy | BODAT T
D3-0.39, D4-0.17, S ] DPR under
22 D5-0.27 and D6 398.5 mg/l, pH-7.06, river, "
ey anc b | 1ss-104 mg/l, Ghagr | Preparation.
) Nitrogen-44.2 mg/l, a river,
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Faecal Coliform-1598 Dhirai
MPN/100ml River,
Dheki
ajuli
Town
Stream
BOD-211mg/l, COD-
408 mg/l, , pH-6.74, Telijan
TSS-91mg/l, River 1.2 MLD
23 3 g;g;’ D05, Nitrogen-51 mg/l, and STP under
o Phosphorous-9 mg/l, Aradh | construction
Faecal Coliform- ol
11201 MPN/100ml river
D1-1.39 and D2- | Sample testing in Tolibo ol AL
24 2 STP under
0.036 process r Beel .
construction
Ganda
dhar
g);go[g ’(P ?i; BOD-62 mg/l, COD- river,
oy e o 318.2 mg/l, pH-7.74, Brahm | 4.0 MLD
D4-1.91, D5-0.85,
25 10 TSS-81mg/l, Faecal aputra | STP under
D6-0.11, D7-0.02 . : <
’ ” | Coliform-12300 river | construction
D8-0.02, D9-0.10,
MPN/100ml and
D10-0.10
Jhagra
Beel
Madhu
Sample testing in e SOMLD
26 Data not available Data not available and STP under
process ,
Sessa | construction
river
27 3 D1-0.79,D2-0.58 | Sample testing in Dehin Tender
and D3-0.23 process griver | Published
D1-0.27, D2-1.28,
)8 9 D3&D4-1.7, D5- | Sample testing in Diphu | DPR under
0.3, D6-0.97, D8- | process River | preparation.
0.94 and D9-0.21
BOD-58 mg/l, COD-
362 mg/l, TDS-428.5 Deurij
D1-0.64, D2-0.36, | mg/l, pH-7.21, TSS- anand | 1.0 MLD
29 4 D3-0.05 and D4- | 41.6 mg/l, Nitrogen- Jamm | STP under
017 64 mg/l, Faecal una | construction
Coliform-4100 River
MPN/100ml
. . Dong | Tender will
30 2 D1-0.41 and D2- | Sample testing in T (Y | ——
0.08 process .
jan soon.
D1-0.49 and D2- | Sample testing in Open | Final DPR
31 2
0.17 process space | completed
BOD-34.2 mg/l, .
3 3 D1-0.73,D2-0.56 | COD-194.8 mg/l, s Final DPR
and D3-0.33 TDS-410 mg/l, pH- Ri completed
6.84, TSS-72.8 mg/l e
BOD-96.7 mg/l,
D1-0.81, D2-0.94, | COD-328.7 mg/l, -
33 4 D3-0.17and D4- | TDS-453 mg/l, pH- :)lzir; I:;ﬁl 125;
0.19 6.92, TSS-151.4 mg/l, P P
Nitrogen-27.2  mg/l,
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Faecal Coliform-6486
MPN/100ml

D1&D2- 1.88,
D3-0.34, D4-0.27,

D5-.018, D6-0.96, .+ | 3 MLD STP
34 12 D7-0.15, D8-0.12, 1;5?)131_1;?10 Higil, COD- I:izhelll under
D9-0.26, D10- construction
0.26, D11-0.25
and D12-0.13
BOD-88 mg/l, COD-
410.8 mg/l, TDS-
Ty 08 | Sy mg/l, pH-6.89, Chatrr | 1.0 MLD
35 5 DERAE, Tt TSS-97.6 me/l, @ | STP indes
0.018 and D5- . . .
0.021 Nitrogen-50 ‘ mg/l, river | construction
Faecal Coliform-2032
MPN/100ml
D1-0.86, D2-1.03, P T : Dhansi | 1.5 MLD
36 4 D3-0.43 and D4- | DAHPe fesung AR ri | STPunder
0.36 process River | construction
37 5 D1-0.39 and D2- | Sample testing in Open | Final DPR
0.09 process space | completed
D1-0.47,D2-0.36 | Sample testing in Open BT
38 3 ; FSTP under
and D3-0.16 process space .
constrcution
DPR  under
revision for 3
STPs with a
total capacity
Bahini River (Jonali of 187 MLD
point)-BOD-62 mg/l, under JICA
COD-168 mg/l, TDS- assisted
614 mg/l, pH-7.10, Guwahati
Nitrate-4.2 mg/1; Sewerage
Bahini River (Pibco Project. Also,
Point)-BOD-52 mg/], in-situ
: COD-184 mg/l, TDS- treatment
4D7l(5]30nda]an)— 826 mg/l, pH-6.99, using Modular
DZI (K,hanajan)— Nitrate-4.9 mg/1; Brahm [STP/SABRE/
39 3 Bahini (near aputra [DOWEX
101.08 and i .
D3 (Bharalu)- Gurudwara)-BOD- River ‘fechnologles
98,50 120 mg/l, COD-408 is proposed at
’ mg/l, TDS-626 mg/l, critical outfall
pH-7.15, Nitrate-4.6 points- 98.50
mg/l; MLD at
Outfall of Pamohi- Bharalu
BOD-68 mg/l, COD- outfall, 101.08
248 mg/l, TDS-838 MLD at
mg/l, pH-7.32, Khanajan
Nitrate-3.6 mg/1 Sluice  Gate,
and 47.52
MLD at
Bondajan
Sluice Gate
D1-0.87, D2-0.96, D Tender
40 7 D3-0.74, D4-0.23, | Sample testing 1in ;u Published
D5-0.09, D6-0.06 | process River

and D7-0.16

56
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D1-0.61, D2-0.35, Phales
41 7 D3-0.42,D4-0.12, | TDS-568 mg/l, pH- Rives! DPR uqder
D5-0.09,.D6-0.77 | 9.4 . | preparation.
Basair
and D7-0.40 Khal
River
47 2 D1-0.47 and D2- | Sample testing in and Final DPR
0.22 process natural | completed
drains
BOD-77 mg/l, COD-
402.2 mg/ll, TDS-
D1-0.86, D2-1.39, | 250.2 mg/l, pH-7.13, Bhogd :
43 4 D3- 0.43 and D4- | TSS-166 mg/l, oi Kl IDP%
0.36 Nitrogen-31.6 mg/l, river Rt
Faecal Coliform-1987
MPN/100ml
BOD-28 mg/l, COD- River
44 3 D1-1.47,D2-0.19 | 129.6 mg/l, TDS-392 and DPR under
and D3-0.03 mg/l, pH-6.8, TSS-46 natural | preparation.
mg/l drains
River
45 7 D1-0.29 and D2- | Sample testing in and Final DPR
0.18 process natural | completed
drains
D1-0.83, D2-0.29, River
D3-1.70, D4-1.11, | BOD-189 mg/l, COD- and
D5-0.29, D6-0.47, | 352 mg/l, pH-6.67, natural
D7-0.71, D8-0.13, | TSS-88 mg/l, drain | 4 MLD STP
46 15 D9-0.67, D10- Nitrogen-49.6  mg/l, under
0.34, D11-0.7, Phosphorous-9.4 mg/1, construction
D12-0.069, D13- | Faecal Coliform-
0.43, D14-0.26 11355 MPN/100ml
and D15-0.026
Kujia
river,T
47 3 D1-1.15,D2-0.74 | Sample testing in uniya | DPR under
and D3-0.34 process river,S | preparation.
undari
river
BOD-36.4 mg/l, Tender
COD-210 mg/l, pH- River Published
D1-0.62, D2-0.39, | 7.14, TSS-45.2 mg/l, e
48 4 D3-0.16 and D4- | Nitrogen-52.4 mg/l, st
0.05 TDS-384.5 mg/l, drains
Faecal Coliform-9800
MPN/100ml
D1-1.77, D2-1.86, River | DPR under
49 7 D3-0.71, D4-0.13, | Sample testing in and | preparation.
D5-0.07, D6-0.03 | process natural
and D7-0.18 drains
BOD-104.6 mg/l,
COD-572.9 mg/l,
TDS-386 mg/l, pH- Natura | 1.7 MLD
50 2 1035'516'5 6andD2- | 546 “195.134 mg/l, 1 STP under
) Nitrogen-55.6 mg/l, drains | construction
Faecal Coliform-7844
MPN/100ml

Page 53 of 107



1167

58

River
51 g ;:832"3‘3 _32_6’ Sample testing in and DPR un'der
process natural | preparation.
0.63 .
drains
River | DPR under
57 D1-0.61 and D2- | Sample testing in and | preparation.
0.19 process natural
drains
D1-1.25 and D2- Natura | 1.7 MLD
53 0.07, D3-0.04 and gggj}ijgg " /Ilng/ L I | STP under
D4-0.08 ' ) & drains | construction
River | DPR under
54 D1-0.57,D2-0.37 | pH-6.78, @ TDS-387 and | preparation.
and D3-0.02 mg/1 natural
drains
River
D1-1.13, D2-1.32, : :
55 D3- 0.36 and D4- Sample testing in and DPR uqder
process natural | preparation.
0.16 :
drains
BOD-36.4 mg/l,
COD-210 mg/l, TDS- R
D1-139, D2-0.64 | 3545 mell, pH-7.14, and | DPR under
56 TSS-45.2 mg/l, :
and D3-0.21 ; natural | preparation.
Nitrogen-52.4 mg/l, drains
Faecal Colitorm-9800
MPN/100ml
57 D1-0.08 and D2- | Sample testing in Dlgun Final DPR
0.02 process River completed
D1-0.31 and D2- | Sample testing in Mahur Tendarll
58 . be floated
0.08 process River
S001.
River
59 g;:g?ggigiﬁ Sample testing in and Final DPR
process natural | completed
0.07 .
drains
BOD-80.2 mg/l,
COD-391 mg/l, TDS- River
g;_é'gi’SDéf'%’ 329.6 mg/l, pH-7.51, & 2.5MLD
60 gl TSS-127.8 mg/l, natural | STP under
0.025, D5-0.015 : .
41D6.0.007 Nitrogen-5 1 6 mg/l, stream | construction
o ' Faecal Coliform-8744 s
MPN/100ml
Dehin
D1-0.43, D2-0.76, Sample  festing i Ri%er 1.3 MLD
61 D3-0.46 and D4- | 2" 7P g 5 | STPunder
0.63 P construction
open
ponds
D1-0.21, D2-0.28, Sl desdi . Bhogd | 1.0 MLD
62 DE.B4E Dy | T TESEE T oi | STPunder
and D5-0.13 s River | construction
River sl
D1-0.39 and D2- | Sample testing in and i
63 be tloated
0.08 process natural
drains soom.
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BOD-11.2 ppm, COD- River
64 3 D1-0.85,D2-0.94 | 194 ppm, pH-6.3, and SzT%l\fLmiIe)r
and D3-0.56 TSS-325 ppm, natural A
Nitrate-10 ppm drain
D1-0.65, D2-0.46, | BOD-300 mg/l, COD-
D3-1.14,D4-0.78, | 480 mg/l, pH-6.5, subans | 4.0 MLD
65 8 D5-0.48, D6-0.42, | TSS-550 mg/l, iri STP under
D7-0.28 and D8- | Nitrogen-45 mg/l, river | construction
0.18 Phosphorous-8 mg/1
River
66 3 D1-0.54, D2-0.14 | Sample testing in and DPR under
and D3-0.05 process natural | preparation.
drains
Kolon Another
: . Sample testing 1in 8 i
67 Data not available Data not available River | 13.03 MLD
process
and has been
STP proposed
River
D1-1.57 and D2- | Sample testing in and 1.7 MLD
68 2 STP under
0.03 process natural ;
At construction
4125, Dugp, | SoD-24 Imgl, COD- WRE | oS HILD
328 mg/l, TDS-416 and
69 4 D3-0.65, D4-0.60 STP under
mg/l, pH-7.14, TSS- natural "
and D4-0.026 . construction
63.5 mg/l drains
BOD-198 mg/l, COD- River
Di0g7 Dopd | 228 med. pH6.69, and | Final DPR
70 3 TSS-94 mg/l,
and D3-0.06 : natural | completed
Nitrogen-49.5 mg/l, -
Phosphorous-9 mg/1
BOD-188 mg/l, COD- s 0
363 mgl, pH-6.71, Hasl
TSS-95 - g |
D1-0.41 and D2- . ? river, | Final DPR
71 2 Nitrogen-53 mg/l, .
0.08 Geleki | completed
Phosphorous-8 mg/l, .
Faecal Coliform- S f]ream
11107 MPN/100ml
BOD-226 mg/l, COD-
1502 " gl River
DLET7,D2:029 |k _i and | DPR under
72 3 Nitrogen-49 mg/l, ;
and D3-0.08 natural | preparation.
Phosphorous-10 mg/l, drai
Faecal Coliform- ains
11000 MPN/100ml
River
D1-0.29 and D2- | Sample testing in and DPR under
73 2 .
0.18 process natural | preparation.
drains
River
D1-0.43 and D2- | Sample testing in and DPR under
74 2 ,
0.09 process natural | preparation.
drains
Bisana
D1-0.81, D2- BOD-170 mg/l, COD- lla jan 1.2 MLD
75 4 0.012, D3-0.02 524 mg/l, pH-7, TDS- & STP under
and D4-0.017 404.3 ppm Turku | construction
ni Jaan
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BOD-39.4 mg/l,
COD-238 mg/l, pH- ;
: River
D1:0.51, D2-03g | 100, TDS-550.6.me/l, aid | FitglDPR
76 3 TSS-29.6 mg/l,
and D3-0.06 : natural | completed
Nitrogen-54.8  mg/l, i
Faecal Coliform-4700
MPN/100ml
Dipota
D1-0.64, D2-0.49, 1238091)6'61 “;g’%bga% fVer | i e
77 4 D3-0.07 and D4- 6 mgl, TDS- and i
0.19 mg/l, Faecal coliform- nataral completed
) 1892 MPN/100ml .
drains
D1-1.25, D2-0.28, | BOD-89 mg/l, COD-
D3-0.34, D4- 312.7 mg/l, pH-7.06,
0.087, D5-0.004, | TDS-357.8 mg/l, TSS- Barali 1.5 MLD
78 10 D6-0.006, D7- 129.3 mg/1, Nitrogen- a STP under
0.23,D8-0.0021, |49.6 mg/l, Faecal River | construction
D9-0.008 and Coliform-9216
D10-0.0014 MPN/100ml
19 3 D1-0.67,D2-0.26 | Sample testing in Tipkai | Final DPR
and D3-0.02 process River | completed
BOD-37.8 mg/l,
COD-196 mg/l, pH-
sl wdng, | B2 IDS-SI8 I Alpaja | Final DPR
80 2 0.09 TSS-46.8 mg/l, o i
’ Nitrogen-64.0  mg/l, P
Faecal Coliform-8200
MPN/100ml
BOD-38 mg/l, COD-
298 mg/l, pH-7.65, L:.‘;ith W
D1-0.46 and D2- | TSS-120 mg/l, 941,
81 2 . Ranga | FSTP under
0.15 Nitrogen-3.4  mg/l, B || e,
Faecal Coliform-7300 lﬁalla
MPN/100ml
BOD-8 mg/l, COD-34
D1-0.84, D2-0.86, | mg/l,pH-6.8 TDS-226 Natura | 1.75 MLD
82 4 D3-0.37 and D4- | mg/I, TSS-18 mg/1 | STP under
0.26 Faecal coliform-1100 drains | construction
MPN/100ml
River
. . Sample testing in and 2MLDBIE
83 Data not available Data not available under
process natural .
: construction
drains
Dorika
D1-0.31 and D2- | Sample testing in Rlv > | Final DPR
84 2 Dikho
0.15 process w completed
River
BOD-198 mg/l, COD-
355 mg/l, pH-6.72,
D1-0.53,D2-0.82, | TSS-96 mg/l, Dorika o
85 5 D3-1.06, D4-0.46 | Nitrogen-49 mg/l, Biver | eonsrariog
and D5-0.86 Phosphorous-9 mg/l
Faecal Coliform-
11098 MPN/100ml
D1-0.41,D2-0.47, Sample testing  in Gaiali DPR under
86 5 D3-0.08, D4-0.37 mclgss & Kﬂal preparation.
and D5-0.19 P
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River
g7 3 D1-0.72,D2-0.41 | Sample testing in 0 and DPR under
and D3-0.20 process natural | preparation.
drains
: : .| Tender will
28 ) D1-0.28 and D2- | Sample testing in 0 B.ekl be floated
0.09 process River
soon.
Hudu Tender
D1-0.59,D2-028 | Sample ftesting in | Bublishes
89 3 0 River
and D3-0.02 process .
,Nonoi
River
. . Tender will
90 5 D1-0.37 and D2- | Sample testing 1in 0 Open b flevated
0.19 process space
soon.
D1-0.25, D2-0.13, 4 MLD +3
D3-0.13, D4-033, | SOP382 e/l pL- River | MLD STPs
91 9 D5-1.4, D6-1.6, — B s 0 Brahm (2 Nos.)
TSS-108 mg/l,
D7-0.9, D8-1.9 Nitiosasi-03 4550 aputra under
and D9-0.61 g IR construction
pH-9, TDS-268 mg/l, : Tender will
92 2 Io)(l);lo.O9 ad D2 gl Coliform-62 0 I;rilVI}:r be floated
) MPN/100ml soon.
D1-1.05, D2-0.39,
D3-0.88, D4-0.13,
D5-0.53, D6-0.41, River
D7-2.93, D8-0.04, | Sample testing in and T
93 13 0 under
D9-1.41, D10- process natural et
0.53, D11-0.79, drain
D12-0.06 and
D13-0.026
D008, 0D, Sample testing in 1:LJI‘;(’%I:K PElfﬁglfzd
94 4 D3-0.09 and D4- 3 . 0
process natural
0.15 :
drains
River
D1-0.38,D2-0.26 | Sample testing in and e
95 3 0 STP under
and D3-0.16 process natural .
- construction
River | DPR under
96 3 D1-0.67,D2-0.21 | Sample testing in 0 and | preparation.
and D3-0.01 process natural
drains
( E) Sewage treatment and utilisation
# | Installed Utilization Gap m Time bound . ’
treatment ity of|  Sewage lan to set Performance|Final point| Level of Sludge
capacities e generation pan to seLUP | ot STPs with|of dischage| utilization | generation
36 existing and .
of existing and i . | reference to | of treated | of treated and its
STPs operationalise
STPs (MLD) treatment STPs standards | effluent sewage |management
(MLD) (MLD)
1 0 0 1.43 May, 2028 - - - -
2 0 0 0.77 March, 2027
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3 0 0 171 April, 2028
4 0 0 1.19 June, 2028 -
5 0 0 0.98 April, 2028 =
December,
6 0 0 0.66 2026 )
7 0 0 3.65 August, 2027 -
8 0 0 3.18 May, 2028 -
9 0 0 1.18 March, 2028 -
10 0 0 1.09 May, 2028
11 0 0 1.14 March, 2028 -
12 0 0 3.63 August, 2027
13 0 0 1.98 June, 2028 =
14 0 0 0.99 May, 2028 i
December,
15 0 0 7.09 2026 i
16 0 0 0.81 June, 2028 i
17 0 0 1.01 April, 2028 -
18 0 0 1472 August, 2027
19 0 0 1.1 May, 2028 -
August ,
20 0 0 2.08 2027 i
21 0 0 1.32 May, 2028 -
22 0 0 1.93 May, 2028
December,
23 0 0 2.93 2026 _
August ,
24 0 0 1.68 2027 i
25 0 0 5.68 August, 2026
December,
26 0 0 15.07 2027 i
27 0 0 1.78 March, 2028 -
28 0 0 6.04 May, 2028 -
December,
29 0 0 1.29 2026 _
30 0 0 0.54 March, 2027 -
31 0 0 0.74 April, 2028 -
32 0 0 1.92 April, 2028 i
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33 0 0 2.22 April, 2028
34 0 0 5.01 August, 2027 - - - -
December,
35 0 0 1.2 2026 _ _ _ _
December,
36 0 0 3.95 2026 i i i i
37 0 0 0.51 April, 2028 - - - -
December,
38 0 0 1.11 2026 ) ) ) )
The
Comphy.mg treatefi Shidge-will
as per Borsola wateris | | d
Environme | Beel for | utilized in i
39 2 2 154.85 July, 2033 : . | manure for
nt natural rejuvenati .
. o landscapin
(Protection) | polishing ng
Rules, 1986 Borsola g
Beel
40 0 0 433 March, 2028 - - - -
41 0 0 2.99 May, 2028 - - - -
42 0 0 0.78 April, 2028 - - - -
43 0 0 3.14 May, 2028
44 0 0 1.66 May, 2028 ) i i i
45 0 0 0.49 April, 2028 - - - -
46 0 0 8.52 August, 2026
47 0 0 2.6 May, 2028 - - - -
48 0 0 1.04 March, 2028
49 0 0 4.97 June, 2028 - - - -
50 0 0 1.61 August, 2027
51 0 0 3.03 May, 2028 - - - -
52 0 0 0.97 June, 2028 - - - -
53 0 0 LSl August, 2027 r - - .
54 0 0 1.05 June, 2028 - - - -
55 0 0 3,25 May, 2028 - - - -
56 0 0 3.22 April, 2028
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57 0 0 0.21 April, 2028 - - -
58 0 0 0.52 March, 2027 - - -
59 0 0 1157 April, 2028 - - -
February,
60 0 0 2.48 2028
December,
61 0 0 2.49 2026 ) i i
December,
62 0 0 1572 2026 ) i i
63 0 0 0.51 March, 2027 - - -
64 0 0 2.92 August, 2027 ) i i
December,
65 0 0 557 2027 _ _ _
66 0 0 0.85 May, 2028 - - .
Compliying
as per Sludge will
67 ) ) 10.72 . Environme Kolon‘g be used as
nt River for manure for
(Protection) | natural landscapin
Rules, 1986 | polishing o3
December,
68 0 0 1.7 2026 y i i
December,
69 0 0 2.57 2026 ) i i
70 0 0 1.39 May, 2028
71 0 0 0.61 April, 2028
72 0 0 1.21 May, 2028
73 0 0 0.48 June, 2028 - - -
74 0 0 0.51 June, 2028 - - -
75 0 0 1.02 August, 2027 ) i i
76 0 0 1.08 May, 2028
77 0 0 1.56 May, 2028 ) i i
February,
78 0 0 2.59 2028
79 0 0 1.13 May, 2028 - - -
80 0 0 0.53 April, 2028
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December,
81 0 0 0.97 2026 _
December,
82 0 0 2.16 2027 _
December,
83 0 0 18.67 2027 i
84 0 0 0.65 April, 2028 -
December,
85 0 0 4.46 2026 _
86 0 0 1.73 June, 2028 -
87 0 0 1.96 May, 2028 -
88 0 0 0.67 March, 2027 =
89 0 0 1.5 March, 2028 .
90 0 0 0.65 March, 2027 -
91 0 0 6.41 August, 2027 i
92 0 0 0.37 March, 2027 i
93 0 0 9.59 August, 2026 -
94 0 0 1.63 March, 2028 -
95 0 0 1.26 August, 2027 -
96 0 0 1.02 June, 2028 =

Page 61 of 107



1175

ANNEXURE-L. STATUS OF SOLID WASTE MANAGEMENT PLANTS

SLNo| Nameof ULB Ge‘:;?-?;nn Prco::::tl;g (Surplﬁ}:’[;) i Tentative Timeline for Completion
OPERATIONAL PLANTS

1 Amguri MB 3.10 60.00 56.90

2 Barpathar MB 3.70 7.50 3.80

3 Barpeta MB 14.80 30.00 15.20

4 Barpeta RA.MB 12.80 30.00 17.20

5 Bilasipara MB 14.00 30.00 16.00

6 Bokakhat MB 7.00 10.00 3.00

7 Chapar MB 7.10 20.00 12.90

8 Dergaon MB 8.20 20.00 11.80

9 Dhekiajuli MB 7.00 35.00 28.00

10 Dibrugarh MC 92.20 100.00 7.80

11 Digboi MB 9.70 60.00 50.30

12 Diphu MB 24.80 30.00 5.20

13 Doboka MB 5.90 5.00 -0.90

14 | Poom Dooma 8.00 50.00 42.00

15 Golaghat MB 17.80 20.00 220

16 Gossaigaon MB 3.40 340 0.00

17 Hailakandi MB 12.60 20.00 7.40

18 Hojai MB 12.70 15.00 2.30

19 Kajalgaon MB 10.00 20.00 10.00

20 Kharupetia MB 6.70 24.00 17.30

21 Kokrajhar MB 12.20 19.00 6.80

22 Mangaldoi MB 9.80 50.00 40.20

23 Margherita MB 10.10 20.00 9.90

24 Morianmi MB 8.40 15.00 6.60

25 N.Guwahati MB 7.60 30.00 22.40

26 | N.Lakhimpur MB 23.30 125.00 101.70

27 Nagaon MB 63.70 80.00 16.30

28 Nalbari MB 15.50 15.00 -0.50

29 Rangapara MB 6.31 6.40 0.09

30 Sarupathar MB 3.80 7.50 3.70

31 Silapathar MB 10.10 10.00 -0.10

32 Tezpur MB 24 .80 125.00 100.20

33 Basugaon MB 4.80 5.00 0.20
TOTAL ) 1098 616

UNDER CONSTRUCTION PLANTS
34 Bihpuria MB 4.40 50.00 45.60 February, 2026
35 Bokolia MB 3.80 4.00 0.20 February, 2026
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SINo | NameofULB | 3 e‘l:::;t; - Pé:;ifiitl; 5 (Surplgsa;’]%efici t) Tentative Timeline for Completion
36 Bongaigaon MB 27.80 32.00 4.0 October,2026
37 Dhubri MB 26.20 50.00 23.80 April, 2026
38 Gauripur MB 10.50 21.00 10.50 April, 2026
39 Gohpur MB 440 115 3.35 April, 2026
40 Haflong MB 14.40 25.00 10.60 February, 2026
41 Howly MB 6.60 6.60 0.00 May,2026
42 Jorhat MB 50.50 200.00 149.50 March, 2026
43 | Karimganj MB 21.10 50.00 28.90 July, 2026
44 Lala MB 4.10 4.40 0.30 October,2026
45 Lumding MB 12.60 25.00 12.40 February, 2026
46 Maibong MB 3.00 2.40 -0.60 August, 2026
47 | Morigaon MB 11.40 15.00 3.60 March, 2026
48 | Naharkatia MB 6.80 7.00 0.20 February, 2026
49 | Narayanpur MB 250 25.00 22.50 August, 2026
50 Patachaﬁghi 2.00 4.00 2.00 February, 2026
51 Rangia MB 10.60 15.00 4.40 May,2026

67
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SINo | NameofULB | 3 e‘l:::;t; - Pé:;ifiitl; 5 (Surplgsa;’]%efici t) Tentative Timeline for Completion

52 Sapatgram MB 491 440 -0.51 April , 2026

53 Sibsagar MB 18.90 100.00 81.10 March, 2026

54 Silchar MC 106.50 200.00 93.50 February, 2026
55 Sonari MB 6.80 7.00 0.20 March, 2026
56 Sorbhog MB 3.20 3.28 0.08 March, 2026
57 Tangla MB 7.60 6.10 -1.50 September,2026
58 Tinsukia MB 59.50 130.00 70.50 March, 2026
59 Titabar MB 10.30 7.00 -3.30 March, 2026

60 Udalguri MB 5.10 7.60 2.50 September,2026
61 Dhemaji MB 5.40 20.00 14.60 December,2026
62 Dhing MB 7.90 20.00 12.10 December,2026
63 Lanka MB 13.70 12.80 -0.90 December,2026
64 Nazira MB 4.90 45.00 40.10 November,2026
65 Simaluguri MB 3.30 21.50 18.20 November,2026
66 Demaw MB 0.00 March, 2026
67 Sonai MB 590 6.00 0.10 December,2026

68
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SINo | Name of ULB Ge‘l;l‘;iitéon PEO:;;S:;Ig (Surpl(j:fll’)eﬁci t) Tentative Timeline for Completion
68 r— 0.00 February, 2026
69 | Teok MB 2.90 8.00 5.10 October, 2026
TOTAL 490 1143 653
UNDER TENDERING STAGE
Projects presently under tendering
are expected to be awarded,
Abhayapuri MB 570 930 executed, and completed by March
70 15.00 2027
Projects presently under tendering
are expected to be awarded,
B. Chariali 770 6.30 executed, and completed by March
71 MB ' 14.00 2027
Projects presently under tendering
are expected to be awarded,
Badarpur MB 470 0.20 executed, and completed by March
72 4.90 2027
Projects presently under tendering
are expected to be awarded,
Chapakhowa 3 80 1.20 executed, and completed by March
73 MB ' 5.00 2027
Projects presently under tendering
are expected to be awarded,
Dhakua;]z}gma 510 1.10 executed, and completed by March
74 6.20 2027
Projects presently under tendering
are expected to be awarded,
Goalpara MB 22.10 -3.60 executed, and completed by March
75 18.50 2027
Projects presently under tendering
are expected to be awarded,
Kampur MB 3.50 0.40 executed, and completed by March
76 3.90 2027
Projects presently under tendering
Lakhipur are expected to be awarded,
MB 320 035 executed, and completed by March
77 (Cachar) 3.55 2027
Projects presently under tendering
Lakhipur are expected to be awarded,
MB 6.10 3.90 executed, and completed by March
78 (Goalpara) 10.00 2027
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79

Mahur MB

2.30

-1.30
1.00

Projects presently under tendering
are expected to be awarded,

executed, and completed by March
2027

S1 No

Name of ULB

Waste

Generation

Processing

Capcity

Gap
(Surplus/Deficit)

Tentative Timeline for
Completion

80

Makum MB

6.10

3.90
10.00

Projects presently under tendering
are expected to be awarded,
executed, and completed by March
2027

81

Moran MB

2.10

0.00
2.10

Projects presently under tendering
are expected to be awarded,
executed, and completed by March
2027

82

Raha MB

3.90

0.20
4.10

Projects presently under tendering
are expected to be awarded,

executed, and completed by March
2027

83

Tihu MB

1.50

0.30
1.80

Projects presently under tendering
are expected to be awarded,
executed, and completed by March
2027

84

Umrangshu MB

3.80

0.00
3.80

Projects presently under tendering
are expected to be awarded,

executed, and completed by March
2027

TOTAL

104 22

DPR PREPARATION

85

Donkamoka
m MB

3.00

0.40
3.40

Preparation, approval, and transition
to execution for these projects are

expected to conclude by March
2027.

86

Howaraghat MB

2.10

0.00
2.10

Preparation, approval, and transition
to execution for these projects are
expected to conclude by March
2027.

87

Palasbari MB

0.10
2.00

Preparation, approval, and transition
to execution for these projects are
expected to conclude by March
2027.

88

Pathsala MB

4.50

-0.50
4.00

Preparation, approval, and transition
to execution for these projects are

expected to conclude by March
2027.

TOTAL

j—
o
n

115 0.00

LAND IS BEING IDENTIFIED

89

Bijni MB

4.60

0.30

4.90

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

70
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90

Bokajan MB

8.10

5.10

-3.00

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

S1 No

Name of ULB

Waste
Generation

Processing
Capcity

Gap
(Surplus/Deficit)

Remarks

91

Chabua MB

4.10

2.30

-1.80

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

92

Dokmoka MB

2.10

1.70

-0.40

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

93

Goreswar MB

4.30

1.91

-2.39

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

94

Hamren MB

3.10

3.20

0.10

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

95

Sarthebar1 MB

2.20

240

0.20

Projects awaiting land finalisation
are expected to achieve readiness
for implementation by June 2027

TOTAL

29

2

-6.99

ULBs NOT COVERED UNDER SBM

-U, 2.0

96

Baithalangso
MB

3.92

Planning and implementation
activities are expected to culminate

in project completion by December
2027

97

Fakiragram MB

6.32

Planning and implementation
activities are expected to culminate
in project completion by December

2027

98

Golukgan; MB

4.65

Planning and implementation
activities are expected to culminate

in project completion by December
2027

99

Jamugurihat
MB

4.20

Planning and implementation
activities are expected to culminate

in project completion by December
2027

100

Langhin MB

3.76

Planning and implementation
activities are expected to culminate

in project completion by December
2027

101

Ramkrishnana
gar MB

9.00

Planning and implementation
activities are expected to culminate
in project completion by December

2027
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72

Sipajhar MB

Planning and implementation
activities are expected to culminate

4.80 ) in project completion by December
102 - 2027
Sootea MB Planning and implementation
activities are expected to culminate
4.35 ) in project completion by December
103 - 2027
TOTAL 41.00 0.00 0.00
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1184 73

Annexure-B(IV)

ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

PART B. SUPPLEMENTARY INFORMATION

1. T o Hihar ot Te, el e el Not Applicable
Reference to sampling procedure, wherever applicable.
7 wer RUTE § Hefid A0+ @ uREmor ufl 2g HeTad Terd oY 1T, diferd, o Not Applicable

FiR / aremar wrEETE | O B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test certificate, if any.

3. Trgeg O [ el Ry § FufRe wheor vgfd S fReem, ak a8 & Not Applicable
Deviation from the test methods as prescribed in relevant 1SS/
Work instruction, if any.

4, teroT | f ggaH/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel - Silsako Beel (Final Outlet)
Latitude-26.149547° Longitude-91.820975°

5. TS 1 AT 6 ggerH/Method(s) used for Test IS 1622:1981
6. AT ufdh Wal URifte 8l/Sampling Procedure where relevant Not Applicable
7 gfaRer 5 RYfI/Environmental Conditions As per IS
8. Iu Y S arer e A% /SUEu/Major Standards/Equipments Autoclave, Bacteriological Incubator, Biosafety cabinet,
used Laminar Air Flow

9. Ffese Terel/Site of Calibration Not Applicable
10. H19 T YT e Bt &/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:51 PM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calbration)
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PART C. TEST RESULT

Clause No
S.No. Table No.
Sl. No
1 7

1185 76

ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Custom
R e o R e O L R L L O S A L D D e s o N R s S T ke s Tl e R e o Pl o e e T e T O T I o R T T I e o = 3
Parameter - Method 4Lk Min Max 2 Result/
of test fost Dascription Limit Limit UnlE Observation
Faecal Coliform 3 - - MPN/ 253 (Test Method: IS
100 1622:1981)

ml

Anirban Bhattacharya
Lab Sc. Testing/Calibration Microbiology

Signature Not Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calibration)

Page 2 of 3

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:51 PM

This is a Computer Generated Report.
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Part D.
REMARKS

Notes

: 25MB4D63N_1

1186 7

ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 318, & 3118, Pircerars, FIeers, TEIEIE], 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Signatup_e‘r*l_\le Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calibration)

Page 3 of 3

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:51 PM

This is a Computer Generated Report.
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IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati

.31 2. ars. P, PSS, AR, 3T — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

TC-8294

ULR : TC829426500001001F

Section Report No. : 25CH3FD4N_1_NABL Custom

NABL B. SUPPLEMENTARY INFORMATION

1. TAT o bt T @ e, wet AL al Not Applicable
Reference to sampling procedure, wherever applicable.
2. wamr RUTE & Hafee A9 v uREm 0 8 e Yerd S U1, diferdr, Not Applicable

it / aremn wERTE | af B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test report, if any.

3. Trgeg O [ ol PRy P wheo ggfd & feem, ot a1 & Not Applicable
Deviation from the test methods as prescribed in relevant ISS/
Work instruction, if any.

4, qeteror 9l il uge/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel - Silsako Beel (Final Outlet)
Latitude-26.149547° Longitude-91.820975°

5. Tagd S UT0Mel! ! gea™/Method(s) used for Test IS 3025 and its relevant parts

6. AT wfsha Wei Wi 8l/Sampling Procedure where relevant Not Applicable

7. qafawur & fRIfA/Environmental Conditions As per IS

8. IUIIT T S aret Y% HFeh / SUeRU/Major Standards/Equipments BOD Incubator, pH meter
used

9. FfANeT Terer/Site of Calibration Not Applicable

10. A1 T YT o $i &/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:25 AM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Caﬁbration)
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IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati

. 1E. & 378, e, DTSR, AR, 3H — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

TC-8294

ULR : TC829426500001001F

Section Report No. : 25CH3FD4N_1_NABL Custom

NABL C. TEST RESULT

Clause No

S.No. Table No. Parametfe: i :IEthOd Test Description L'.d"] I\f{a)_( Unit bResuIt{
SI. No of tes imit Limit Observation
1 74 pH Value As per IS 3025 Part - - - 7.27 (at 20.8°C)
11
Shehnaz Banu Ratul Bezbaruah
Lab Sc. Testing/Calibration Chemical (General, Standard, OIC Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel) Metal, Oil Fuel)

(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:25 AM

This is a Computer Generated Report.

Signature Not Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Calibration)
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.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016
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IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati
. ané .31, P, FIAYEIS, TAER, 3R — 781016

TC-8294

ULR : TC829426500001001F

Section Report No. : 25CH3FD4N_1_NABL Custom

| Setrs, -~ fecfiovtimppertions, et ey - ganeiarefomn(fuolps u b e . ofjfodmty ey T Sty 1. Dl e b e nion eafisijeninlien g oattend it e o i fpndeeartioa of! sl 5 - oge il ordhmbtnd e ofiecfosfien e Jradejmdtngpariiaipnitec) - 4. & <fragmie g cente
Part D.

REMARKS

Notes

Signature Not Verified

rbezbaruah@nth.gov.

in-(OIC
Testing/Calibration)

Page 3 of 6

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:25 AM

This is a Computer Generated Report.
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ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

PART B. SUPPLEMENTARY INFORMATION

1. T o Hihar ot Te, el e el Not Applicable
Reference to sampling procedure, wherever applicable.
7 wer RUTE § Hefid A0+ @ uREmor ufl 2g HeTad Terd oY 1T, diferd, o Not Applicable

FiR / aremar wrEETE | O B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test certificate, if any.

3. Trgeg O [ el Ry § FufRe wheor vgfd S fReem, ak a8 & Not Applicable

Deviation from the test methods as prescribed in relevant 1SS/
Work instruction, if any.

4, teroT | f ggaH/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel - Silsako Beel (Final Outlet)
Latitude-26.149547° Longitude-91.820975°

5. Tage P wmelt #t ygaE/Method(s) used for Test IS 3025 and its relevant parts

6. AT ufdh Wal URifte 8l/Sampling Procedure where relevant Not Applicable

7 gfaRer 5 RYfI/Environmental Conditions As per IS

8. MSWWWWW/WIMajor Standards/Equipments BOD Incubator, pH meter
use

9. Ffese Terel/Site of Calibration Not Applicable

10. H19 T YT e Bt &/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signhed on: 01 Jan, 2026 10:25 AM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Caﬁbration)
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1191

PR Government of India

e e eer (S, 4.)

National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

82

Section Report No. : 25CH3FD4N_1 Custom
| o & offeiagagad: 4 godngoed, ~ringegag: gy B g o wlestaged \f ~se gmals Sogolnlognd s o f sfedingegagi nbodinge oot atogatn g Heteage | 2k St ghedl -5 slfiefnfie k. -Julfote o o Safafndio. foscfiedialolt e dage oot oo nilae 2o 5 Sedisfaln e ogolegy |
PART C. TEST RESULT
Clause No ’
S.No Table No. Fiamuger - Mithog Test Description Mm I\?a)_( Unit Result{
Sl. No of test Limit Limit Observation
1 5 Chemical Oxygen As per standard - mg/I 49.5
Demand, mg/I method
2 4 Biological Oxygen As per standard - mg/l 9.5
Demand, mg/I method
3 2 Total suspended As per standard - mg/I 19.4

solids, mg/I method

in-(0IC
Testing/Calibration)

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:25 AM

Shehnaz Banu
Lab Sc. Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel)

This is a Computer Generated Report.

Signature Not Verified
rbezbaruah@nth.gov.

Page 5 of 6
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ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 318, & 3118, Pircerars, FIeers, TEIEIE], 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Section Certificate No. : 25CH3FD4N_1 Custom

| o & offeiagagad: 4 godngoed, ~ringegag: gy B g o wlestaged \f ~se gmals Sogolnlognd s o f sfedingegagi nbodinge oot atogatn g Heteage | 2k St ghedl -5 slfiefnfie k. -Julfote o o Safafndio. foscfiedialolt e dage oot oo nilae 2o 5 Sedisfaln e ogolegy |
Part D.

REMARKS

Notes

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:25 AM

This is a Computer Generated Report.

Signatup_e‘r*l_\le Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Calibration)
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ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

PART B. SUPPLEMENTARY INFORMATION

1. T o Hihar ot Te, el e el Not Applicable
Reference to sampling procedure, wherever applicable.
7 wer RUTE § Hefid A0+ @ uREmor ufl 2g HeTad Terd oY 1T, diferd, o Not Applicable

FiR / aremar wrEETE | O B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test certificate, if any.

3. Trgeg O [ el Ry § FufRe wheor vgfd S fReem, ak a8 & Not Applicable
Deviation from the test methods as prescribed in relevant 1SS/
Work instruction, if any.

4, teroT | f ggaH/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel -Bahini Diversion (Inlet)
Latitude-26.137047° Longitude-91.803051°

5. e 1 AT i gEa/Method(s) used for Test IS 1622:1981
6. AT ufdh Wal URifte 8l/Sampling Procedure where relevant Not Applicable
7 gfaRer 5 RYfI/Environmental Conditions As per IS
8. Iu T S arer e A% /SUau/Major Standards/Equipments used Autoclave, Bacteriological Incubator, Biosafety cabinet,
Laminar Air Flow

9. Ffetse Terel/Site of Calibration Not Applicable
10. HIY T YT o1 $i &/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:49 PM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calbration)
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PART C. TEST RESULT

Clause No
S.No. Table No.
Sl. No
1 7

1194 85

ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Custom
R e o R e O L R L L O S A L D D e s o N R s S T ke s Tl e R e o Pl o e e T e T O T I o R T T I e o = 3
Parameter - Method 4Lk Min Max 2 Result/
of test fost Dascription Limit Limit UnlE Observation
Faecal Coliform 3 - - MPN/ 999 (Test Method: IS
100 1622:1981)

ml

Anirban Bhattacharya
Lab Sc. Testing/Calibration Microbiology

Signature Not Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calibration)

Page 2 of 3

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:49 PM

This is a Computer Generated Report.
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Part D.
REMARKS

Notes

: 25MB4560N_1

1195 86

ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 318, & 3118, Pircerars, FIeers, TEIEIE], 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Signatup_e‘r*l_\le Verified
rbezbaruahpcro@nt
h.gov.in-(!
Testing/Calibration)

Page 3 of 3

Ratul Bezbaruah
OIC Testing/Calibration Microbiology
(Reviewed & Approved by)
Signed on: 16 Dec, 2025 13:49 PM

This is a Computer Generated Report.
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IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati

.31 2. ars. P, PSS, AR, 3T — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

TC-8294

ULR : TC829426500001000F

Section Report No. : 25CH3474N_1_NABL Custom

NABL B. SUPPLEMENTARY INFORMATION

1. TAT o bt T @ e, wet AL al Not Applicable
Reference to sampling procedure, wherever applicable.
2. wamr RUTE & Hafee A9 v uREm 0 8 e Yerd S U1, diferdr, Not Applicable

it / aremn wERTE | af B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test report, if any.

3. Trgeg O [ ol PRy P wheo ggfd & feem, ot a1 & Not Applicable
Deviation from the test methods as prescribed in relevant ISS/
Work instruction, if any.

4, qeteror 9l il uge/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel -Bahini Diversion (Inlet)
Latitude-26.137047° Longitude-91.803051°

5. Tagd S UT0Mel! ! gea™/Method(s) used for Test IS 3025 and its relevant parts
6. AT wfsha Wei Wi 8l/Sampling Procedure where relevant Not Applicable
7. qafawur & fRIfA/Environmental Conditions As per IS
8. IUIIT T S aret Y% H-e / SUeRU/Major Standards/Equipments used BOD Incubator, pH meter
9. FfeTser Tercl/Site of Calibration Not Applicable
10. A9 T YT oFTH Bt &/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Caﬁbration)
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1197 88

IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati

. 1E. & 378, e, DTSR, AR, 3H — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

TC-8294

ULR : TC829426500001000F

Section Report No. : 25CH3474N_1_NABL Custom

NABL C. TEST RESULT

Clause No

S.No. Table No. Parametfe: i :IEthOd Test Description L'.d"] I\f{a)_( Unit bResuIt{
SI. No of tes imit Limit Observation
1 74 pH Value As per IS 3025 Part - - - 7.21 (at 21.1°C)
11
Shehnaz Banu Ratul Bezbaruah
Lab Sc. Testing/Calibration Chemical (General, Standard, OIC Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel) Metal, Oil Fuel)

(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

This is a Computer Generated Report.

Signature Not Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Calibration)
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C

.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

1198 89

IYRd PR Government of India
e gt aner (3.4 &)
National Test House (NER), Guwahati
. ané .31, P, FIAYEIS, TAER, 3R — 781016

TC-8294

ULR : TC829426500001000F

Section Report No. : 25CH3474N_1_NABL Custom

| Setrs, -~ fecfiovtimppertions, et ey - ganeiarefomn(fuolps u b e . ofjfodmty ey T Sty 1. Dl e b e nion eafisijeninlien g oattend it e o i fpndeeartioa of! sl 5 - oge il ordhmbtnd e ofiecfosfien e Jradejmdtngpariiaipnitec) - 4. & <fragmie g cente
Part D.

REMARKS

Notes

Signature Not Verified

rbezbaruah@nth.gov.

in-(OIC
Testing/Calibration)

Page 3 of 6

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

This is a Computer Generated Report.
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ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

PART B. SUPPLEMENTARY INFORMATION

1. T o Hihar ot Te, el e el Not Applicable
Reference to sampling procedure, wherever applicable.
7 wer RUTE § Hefid A0+ @ uREmor ufl 2g HeTad Terd oY 1T, diferd, o Not Applicable

FiR / aremar wrEETE | O B 8

Supporting documents for the measurements taken and results
derived like graphs, table sketches and or photographs as
appropriate to test certificate, if any.

3. Trgeg O [ el Ry § FufRe wheor vgfd S fReem, ak a8 & Not Applicable

Deviation from the test methods as prescribed in relevant 1SS/
Work instruction, if any.

4, teroT | f ggaH/identification of Test item One sample described as Drain Water Sample (Waste
Water), Silsako Beel -Bahini Diversion (Inlet)
Latitude-26.137047° Longitude-91.803051°

5. Tage P wmelt #t ygaE/Method(s) used for Test IS 3025 and its relevant parts
6. AT ufdh Wal URifte 8l/Sampling Procedure where relevant Not Applicable
7 gfaRer 5 RYfI/Environmental Conditions As per IS
8. I Y S dTel T AT /SuaRu/Major Standards/Equipments used BOD Incubator, pH meter
9. FASeT Fere1/Site of Calibration Not Applicable
10. A9 T T o $i e/ Traceability of Measurement Not Applicable

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

This is a Computer Generated Report.

Signatup_e‘ri_\ia Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Caﬁbration)
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1200

PR Government of India

e e eer (S, 4.)

National Test House (NER), Guwahati

1. 31mE. 81,317, PIIaw, FIANETS, TAETe, 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

91

Section Report No. : 25CH3474N_1 Custom
| o & offeiagagad: 4 godngoed, ~ringegag: gy B g o wlestaged \f ~se gmals Sogolnlognd s o f sfedingegagi nbodinge oot atogatn g Heteage | 2k St ghedl -5 slfiefnfie k. -Julfote o o Safafndio. foscfiedialolt e dage oot oo nilae 2o 5 Sedisfaln e ogolegy |
PART C. TEST RESULT
Clause No ’
S.No Table No. Fiamuger - Mithog Test Description Mm I\?a)_( Unit Result{
Sl. No of test Limit Limit Observation
1 5 Chemical Oxygen As per standard - mg/I 173.2
Demand, mg/I method
2 4 Biological Oxygen As per standard - mg/l 47.5
Demand, mg/I method
3 2 Total suspended As per standard - mg/I 412.4

solids, mg/I method

in-(0IC
Testing/Calibration)

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

Shehnaz Banu
Lab Sc. Testing/Calibration Chemical (General, Standard,
Metal, Oil Fuel)

This is a Computer Generated Report.

Signature Not Verified
rbezbaruah@nth.gov.

Page 5 of 6
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ARd §¥PR Government of India
e e eer (S, 4.)
National Test House (NER), Guwahati

1. 318, & 3118, Pircerars, FIeers, TEIEIE], 3R — 781016
C.LT.l. Complex, Kalapahar, Guwahati, Assam - 781016

Section Certificate No. : 25CH3474N_1 Custom

| o & offeiagagad: 4 godngoed, ~ringegag: gy B g o wlestaged \f ~se gmals Sogolnlognd s o f sfedingegagi nbodinge oot atogatn g Heteage | 2k St ghedl -5 slfiefnfie k. -Julfote o o Safafndio. foscfiedialolt e dage oot oo nilae 2o 5 Sedisfaln e ogolegy |
Part D.

REMARKS

Notes

Ratul Bezbaruah
OIC Testing/Calibration Chemical (General, Standard, Metal, Oil Fuel)
(Reviewed & Approved by)
Signed on: 01 Jan, 2026 10:22 AM

This is a Computer Generated Report.

Signatup_e‘r*l_\le Verified
rbezbaruah@nth.gov.
in-(OIC
Testing/Calibration)
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ANNEXURE-B(V)

@ EREC India Research Laboratory
(150 9001:2015 Certified/ Gowt. of Assam Recognized Lab)

(WATER)
Date: MV10V2025
_Ref. No: EREC2025/043 Form No.: EREC/FW/S)
Address of the Customer | Guwahati, Assam
Location of the Sample | Bharalu River Water
Sowrce of the Sample | Inlet Water Sample Received Date | 25/1072025
 Quaniity of the Sample | 750 ml Test Start Date 25/1072025
[ Condition ef the Sample | Acceptable Test Completed On | 307102035
SL Tﬂm vy ‘I’“.M d — Unit
He. lm-.n-hu.mm
(As per CPCB
T8 3025(pi-11) 1983, Reail | pupdchog
o Lo 2002, Electrometric Method | 5590 7.24
2 | TS§ IS 3025(pt-1 7y 1984 myl 100 183
i | BOD (S 3025(pt-44):1993 mg 30 =
4 | COD 1S 3025(x-38) 2006 ] 250 o

Eanerle withs
T &oys rom thee e of report wewed. The rrpont ikal st be reprodeced withost the aporeved of Sead of the Latoratony

*H**END OF THE REPORT****

Page 1 of 1
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EREC India Research Laboratory
(IS0 9001:2015 Certified/ Gowt. of Assam Recognized Lab)

(WATER)
Report Date: 30102025

Form No.: EREC/FM/S3
| Sample ID. No. EREC/25/041

Sample Received Date | 251072025
Test Start Date 25/102025
Test Completed On 30'1072025

Unit Requirement Result
Desirable Limit)
(As per CPCB
guideling)

- 5590 122
mgl 100 8s
mgl 0 27
mg/ 250 2

Aﬁ*zm
Dr. M k

CEO cum TM

. W#-&mana:ﬂ--:—wum
‘Sample ary mex draws by un say Sacvparcy it i st repert shotld be beought 10 “retes within
7“Mw=-thwmhm~nwdudum

****END OF THE REPORT****

Page 1 of |

Page 90 of 107



1204

@ EREC India Research Laboratory

(IS0 9001:2015 Centified/ Govt. of Assam Recognized Lab)

OR
fra Report Date: 17/11/2025

Ref. No.: EREC/2025/045 (1) Form No.: EREC/FM/S3
| Name of the Customer | NACOF (GMC) [ Sarmple 1D. Vo | ERECR25/045(5)
Address of the Customer | Guwabhati, Assam

Location of the Sample Bharalu River Water

Source of the Sample Inlet Water Sample Recelved Date | 11/11/2025
Quanidty of the Sample 750 ml Test Start Date 1111172028
' Condition of the Sample Acceptable | Test Completed On 17/11/2025
[ PHYSICAL AND CHEMICAL ANALYSIS: |

SL | Test Parameters Test Method Unit Requirement Hesult
No. (Max, Desirable Limit)

(As per CPCB
1S 3025(pe-11):1983 Reaff - )
ST

L |pH 2002, EJ & Sotod | ™ 5.5.8.0 .78

2. |TSS 18 3025(pe-17) 1984 mg/ 100 e

3. |BOD 1S 3025(pt-44): 1993 mg/ 30 | %

4. | COD IS 3025(pt-58):2006 mg/l 250 1934

*s**END OF THE REPORT****
Page2of 3

Office : EREC Lab, Rupnagar, Guwahati - 781032, Assam.
Phone No. : 90850-66613, 98640-66613, E-mail: mpguw2@rediffmail com

95
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EREC India Research Laboratory

(1SO 5001:2015 Certified/ Gowt. of Assam Recognized Lab)

TEST REPORT
(WATER)
Report Date: 17/11/2025

Ref. No.: EREC/2025/045 (() I Form Ne.: EREC/FM/S3
_ Name of the Customer | NACOF (GMC) | Sample ID. No. | EREC25/43(C) |
Address of the Customer  Guwahati, Assam N "
Location of the Sample | Bharalu River Water
Source of the Sample  In Middle Water Semple Received Date | 1111205 |
 Quantity of the Sample 750 ml Test Start Date 11/11/2025 |
 Condition of the Sample Acceptable Test Completed On 17112028
_PHYSICAL AND CHEMICAL ANALYSIS:

SL | Test Parameters Test Method Unit Requirement Result

No. Deslrable Limit)

(As per CPCB
S 3025(pt-11):1983 Reaff e g

1. |pH 2002, Elec = 5.5-9.0 .72

2. |TSS 1S 3025(pt-17): 1984 mgl 100 93

1 ROD 18 3025(pt-44) 1593 my/l 30 41

4 [cop 18 3025(pe-58) 2006 g/ 250 116

4. Thi repart = prepared based upon fhe test resulls caly,
***2END OF THE REPORT****
Page3of3

Office : EREC Lab, Rupnagar, Guwahali ~ 781032, Assam.
Phone No. : 90850-66613, 98640-66613, E-mall: mpguw2@rediffmail.com
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@ —EREC India Research Laboratory

(IS0 9001:2015 Certificd/ Govt. of Assam Recognized Lab)

TEST REPORT
(WATER)
Report Date: 171172
_Ref. No.: EREC2025/045 (A) Ferm No: 015

Name of the Customer | NACOF (GMC)

| Sawspie ID. No.

Address of the Customer

Cuwahati. Assam

| ERECQS%_‘

Location of the Sampic

Bharalu River Water

—

Source of the Sample

Ouhn\mu

—

Sample Received Date | 11/11/2025

 Quantity of the Sampte

750 ml

—

Test Start Date L1202

_Condition of the Surmple

Acceptable

Test Completed On 1771172025 ‘—_]

&H\'smaunﬁuemcumysm ]

\1. Test Parameters Test Method  Unit Requirement
. (Max. Desirable Limit)
(As per CPCB

guideline) |
5590 7467

100

30
250 |

~—

I8 3025(pt-11): 1983, Reasy
2002, Electrometric Method
18 3025(pt- 171984
1S 3025(pe-44):1993
| IS 3025(p¢- 58):2006

gieel
8l%|x

oaly 2 Tnix repoct ;3 geeparsd based upom the st resulls only.

*H*SEND OF THE REPORT****

Page 1 0f 3

Office : EREC Lab, Rupnagar, Guwahati - 781032, Assam.
Phone No. : 90850-66613, 58640-666813, E-mail: mpguw2@rediffmail com
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@ EREC India Research Laboratory
(Govt. of Assam Recognized/NABL Accredited Lab)

(WATER)
Repert Date: 15/12/2025
Ref No.: EREC2025049 (B) ‘Form No.: EREC/FM/S3
Name of the Customer | NACOF (GMC) | Sample ID. No. | EREC/25/049 ()
Address of the Castomer | Guwahati, Assam .
Location of the Sample | Bharalu River Water -—
Source of the Sample | Inlet Water (Jonali) Sample Received Date | 10/12/2025
 Quantity af the Sample | 750 m Tesi Start Date 10/12/2025 J
Condition of the Sampie | Acceptable | Test Completed On | 15/1212025 ?
[ PHYSICAL AND CHEMICAL ANALYSIS: |
SL | Test Paramoters Test Method " Unit Requirement Result |
No. | (Max. Desirable Limit)
' {As per CPCB
{
1. |pH fwsm'm’““ i B 5.59.0 u_"
2 |Tss IS 3025(pt-17):1984 | mg 100 L
3. |BOD 1S 3025(pt-44):1993 . mg/l 30 ]
4. |COD 1S 3025(pt-58):2006 | mg/l 250 389

Pritam Pathak C5——15 Dr¥ Pathak
M.D eum QM CEO ¢cum T.M

Discimimen - The st resndlts pelated tn the particular symple ane tearrt o bests aoe hused oo i per standard test mediod
Samgle 3t nat drzan by e any CuCrepaIcy I s i et should be Drought (e “nedcs witin
? dare from @ dor of repart issied. The seport skall mot ke s raducad withoul Be aporeval of Head of the Laboraoey

****END OF THE REPORT****

Page2of 3

Office : EREC Lab, Rupnagar, Guwahati — 781032, Assam.
Phone No. ; 90850-66613, 88640-66613, E-mail: mpguw2@redifimail.com
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L ISR SRRy ¢ T T
EREC India Research Laboratory
(Govt. of Assam Recognized/NABL Accredited Lab)

T RE
(WATER)
. Report Date: 15/12/2025
Hef. No.: EREC/2025/949 (C) Form Ne.: EREC/FM/53
Neme of the Customer | NACOF (GMC) | Sample ip. o, | EREC125/049 (©)
| Address of the Cusiomer | Guwahati, Assam
Location of the Sample | Bharalu River Water :
Source of the Sample | In Middle Water (ASTC Office] | Sample Received Date | 10/1272025
 Quaniiy of the Sample | 750 ml Test Start Date 10/12/2025
Sl | Test Parameters Test Method 1 Unit |  Requirement  Result
No. (Max. Desirable Limit)
‘ (As per CPCB
IS 3025(pt-11):1983 Rend? 1 "
pi-11):
ol s 2002, Electrometric Metbod | - -
2_[Tss 15 3025(pt-17y: 1984 gl | 100 1
3. |BOD 1S 3025(pt-44):1993 mgA 3 34
4 | COD 1S 3025(pt-58)2006 g/l 250 132
f._j,.--"-'?" B\ Authorized Signatory
Pritam Pathak S — Dr. M. Pathak
M.D cum QM CEO cum TM

Dischatmer - The tt resls relies! o the partcalar sample sre tesked, ik foss ar based on o per Slancard teet method)
Sample 31 ot drann by w any docrvpascy o this et peport should be beaught to “netice within
7 dmye e W30 e 0 repert waed. The regort shal mot be repreduond withost the appoeval of Hiad of the Laborsiory

#++*END OF THE REPORT****

Page3 of 3

Office : EREC Lab, Rupnagar, Guwahati - 781032, Assam.
Phone No. : 90850-66613, 98640-566613, E-mail: mpguw2@redifimall.com
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@ EREC Indla Research Laboratory
(Govt. of Assam Recognized/NABL Accredited Lab)

TEST REPORT
{WATER)

Report Date: 15122025
. No.: EREC/2025/049 (A) : Form No.: EREC/FPWS
Name of the Customer | NACOF (GMC) | Sampte ID. No. | EREC/25/045 (4) |

Address of the Customer Guwllm.hun
mqmsm MRWWIH'
Sonrce of the Sample 'MWWMMM) Sample Received Date | 10/12/2025

| Quanddiy of the Sample 750 ml Test Start Date | 1v122025 ;
Condition of the Sample  Acccplable Text Comploted On | 151272028 |
_PHYSICAL AND CHEMICAL ANALYSIS:
& ! Test Parameters Test Method Unit Requirement Result
No. (Max. Desirable Limit)
I (As per CPCB
IS 3025(pi-11). 1583, Reaff 1 ; m
1. |pH 2002, Eleswomerric Method i 5590 78
2. |Tss IS3025(p- 1761984 | mgl 100 9
3. BOD 18 3025(pe-44):1993 myl 0 2%
4. coDp 1S 3005(pe-58) 2006 mgh | 250 9%
Authorized ry
./)l’
Dr. M. Pathak
CEO cum TM
Dwctamen - The tes resuits redated 10 e Jarticnar sample e iemet Al rete are ks d 50 3¢ per standeed test rasthed
Sample ace aet frman by ag ary durmepacy i thic tect nepart dhousd be Drasght ¢ “astice within
7 days from the cate of repart sssed. The seport shall net ke renmdooed webest the apprevel of Head of the Laboratory
***+END OF THE REPORT®***
Page 1 of 3

Office : EREC Lab, Rupnagar, Guwahati - 781032, Assam.
Phone No. : 90850-66613, 98640-66613, E-mail: mpguw2@rediffmail.com

=
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Annexure-B (VI)

— Pollution Control Board, Assam R\
G - LiFE
AR

———r Central Laboratory, Bamunimaidam, Guwahati
AT
— e avEel faEe ofaaw \%/ Wiaskvie for
= 13"
pebsy @i AN, AN, @1zt
No LAB-11017/272024-LAB-PCBA-Part(1)/19 Dated Guwahati the 17* March, 2025
To,

Sri Amlan Singha Roy, Poject Engineer
Haskoning DHV Consulting Pvt. Ltd.
Green Boulevard, Tower- B

Fourth Floor, Plot No. B - (A, Sector-62)
Noida-201301, India

Sub: Submission of Analysis Report

Ref: No. AUIDFCL/SD/67/2024/16, Dated 01/03/2025

Sir,

With reference to the above, please find enclosed herewith the analysis reports of water
samples collected from drains at various locations in Guwahati, Assam as submitted by your officials
bearing sample 1Ds: BTW-03/25 1o BTW-12/25.

Thanking you,
Yours faithfully,
Enclo: As Stated. S]gned by
Gautam Kr Misra
Date: 18-03-2025 13:22:16
Chief Env. Scientist
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Pollution Control Board, Assam

e Central Laboratory, Bamunimaidam, Guwahati \
N4 T et el sifeaw \ﬂ

LiFE

Note:

Lifestyle for
Ervronment
ety AR, AN, b
Test Report
REPORT NO, BTW-03/28 PAGE lof I
DATE OF ISSUE 17/03/2025 SERVICE REQUEST DATE | 01/03/2025
SERVICE REQUEST NO | AUIDFCL/SD/67/2024/16 | SAMPLE RECEIVED ON 04/03/2028 -
| NAME & ADDRESS OF CUSTOMER SAMPLE DETAILS
Description: Grab sample
HaskoningDHV Consulting Pvt. Lid Sampling done by: Officials of HaskoningDHV
Green Boulevard, Tower - B Consulting Pvt. Lid.
Fourth Floor, Plot No. B - (A, Sector-62) Dae °,r“"'"|’"','3‘ 040372025 o
Noida-201301, India Sampling location: Dahini River at Jonali Point
' Sampling protocel: PCBA/LAB/WE WW/SOPI02
Packing: Plastic container
Marking: Labeled
Quantity: 2.5 Liter
Analysis stort date: 04/03/2025
Analysis end date: 11/03/2025
r?é Parameters Unit Resuks Test Method
[ pH@sT : 710___| APHA, 24" Edition. 4500-H -B: 2023
2 | Turbidity NTU 30.5 APHA, 24° Edition, 2130-b: 2023
3 | BOD(3caysat27°C) | mg/ll 62 IS 3025 (Pan 44): 1993 (Reaffirmed 2009)
4_| coD mg/L 168 IS 3025 (Pan $8) 2006
s | Total Alkalinity 350 APHA, 24" Edition, 2320-B: 2023
¢ | Total Hardness mg/L. 180 APHA, 24" Edition, 2340 C: 2023
7| Sulphate mg/L 36.2 APHA, 24" Edition, 4500 SO, E: 2023
§ | Nitrate 42 APHA, 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Solids | mg/L 614 APHA, 24" Edition, 2540-C: 2023
10 | Oil & Grease mg/L 1.6 APHA. 24" Edition, 5520 B: 2023
11| Lead (as Pb) mg/L 0.04 APHA, 24" Edition, 3111-B: 2023
12_| Copper (as Cu) mg/L BDL APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (as Cr) | mg/L 012 APHA, 24" Edition, 3111-B: 2023
Remarks: There are no standards for drain water samples **%End of Repor***

1. The results given above are related 10 the tested sample, for various parameters as analyzed. The customer

asked for the above tests only.

2. This test will not be generated again, either wholly or ia part, without written permission of the laboratory.

o

(G.K. Ehn}

Chiel Eav, Scientist
tion Control Board, Assam

The samples will be disposed-off afier Fifleen days from the date of issue of test report, unless until
specified / requested by the customer.,
4. Famyﬁmhaqmnlmdlolulysurmlupmmwmmmwm

Phone : 2652774 & 2550258: Wobsito : m.pd:anun.oq E-mnll mbomuuuygpchmmm
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Test Report

REPORT NO. BTW-0425 PAGE ol | T
| DATE OF ISSUE 1700372025 SERVICE REQUEST DATE | 01/03/2025
SERVICE REQUEST NO | AUIDFCL/SD/67/2024/16 | SAMPLE RECEIVED ON | 041032028
NAME & ADDRESS OF CUSTOMER SAMPLE DETAILS
Description: Grab sample

Haskoning DHV Consulting Pvi. Ltd.
Green Boulevard, Tower - B
Fourth Floor, Plot No. B - (A, Secter-62)

Sampling done by: Officials of Haskoning DHV
Consulting Pvi. Lid.

Date of sampling: 04/03/2025

Sampling location: Bahini at Down Town

Noida-201301. India Sampling protocol: PCBA/LAB/W& WW/SOPO2
Packing: Plastic container
Marking: Labeled
Quantity: 2.5 Liter
Analysis start date: 04/03/2025
Analysis cnd date: 11/03/2023
:'o' Parameters Unit | Results Test Method
1| pH@25°C - 7.18 | APHA, 24" Edition, 4500-H -B: 2023
2 | Turbidity NTU | 44.3 | APHA, 24" Edition, 2130-b: 2023
3| BOD (3 days ot 27°C) a3 IS 3025 (Pan 44): 1993 (Reaffirmed 2009)
3 | COD mg/L | 136 | 1S 3025 (Pant 58): 2006_
5 | Total Alkalinity mgl | 460 M’HA 24" Edition, 2320-B: 2023
& | Total Hardness mg/L |_240_| APHA, 24" Edition, 2340 C: 2023
7| Sulphate “mg/L | 224 | APHA, 24" Edition, 4500 SO E: 2023
$ | Nitrate mg/l | 63 | APHA, 24‘ Edition, 4500 NO, B: 2023
9 | Total Disolved Sclids | mg/L | 176 | APHA, 24" Edition, 2540-C: 2023
10 | Oil & Grease mg/l | 2.2 | APHA, 24" Edition, 5520 B: 2023
11 | Lead (as Pb) “mg/L | 0.11 | APHA, 24" Edition, 3111-B: 2023
12| Copper (as Cu) mg/L | BDL | APHA, 24" Edition, 2540-D: 2023
13 | Total Chromium (as Cr) 0.12 | APHA, 24" Edition, 3111-B: 2023

mg/L
Remarks: There are no standards for drain water samples
Note:

'I.W ofkw...

1. The results given above are related to the tested sample, for various parameters as analyzed. The customer

asked for the above tests only.

2. This test will not be generated again, cither wholly or in part, without written permission of the laboratory.
1. The samples will be disposed-off afler Fifteen days from the date of issue of test report, unless until

specified / requested by the customer.

4, rumymmmhudwmmmmmmrcumm Laboratory,

(G. K. Misra)
Chiel Eav. Scientist

Pollution Control Board, Assam

Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.
Phono : 2652774 & 2550258: Webslte : www.pcbassam.org; E-mall: membersecrotary@pebassam.org
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——  Pollution Control Board, Assam ‘|,
@ Central Laboratory, Ilamunmlaulum Cruwahati I_IFE
e T 2w feramel “ifaaw \K/ e sl
uehad el A, AT, Qa1
N Test Report _ -
'REPORT NO. BTW-0825 PAGE tofl
DATE OF ISSUE 17032025 SERVICE REQUEST DATE | 011032025

SERVICE REQUEST NO AUIDF(‘IJSD"G?!!O?:W& SAMI’I.I RH’ EIVED ON

SR

NAME & ADDRESS OF C USTOMER

SAHPI F DI' TAILS

Fourth Floor, Plot No. B - (A, Sector-62)

Description: Grab sample

Sampling done by: Officials of
HaskoaingDHVConsulting Pvi. L1d.

Date of sampling: 04/03/2025

Sampling location: Bahini River at PIBCO Point
Sampling protocol: PCBA/LA B/W& W W/SOPO2

HaskoningDHV Consulting Pvi. Lid.
Green Boulevard, Tower - B

Noida-201301, India

Packing: Plastic conlainer
Marking: Labeled
Quantity: 2.5 Liter
Analysis stari date: 04032025
Analysis end date: 11/03/2025
P?o Parameters Unit Results Test Method
I [pH@25°C - 6.99 APHA. 24" Edition, 4500-H -B: 2023
2 | Turbidity NTU 398 APHA., 24" Edition, 2130-b: 2023
3 | BOD (3 days i 27°C) | mg/l._ 52 1S 3025 (Part #4): 1993 (ReafTirmed 2009)
4 | cop mg/l. 184 1S 3025 (Part 58): 2006
5 | Total Alkalinity my/L 380 APHA, 24" Edition, 2320-B: 2023
6 | Total Hardness ma/L 190 APHA, 24" Edition, 2340 C: 2023
7 | Sulphate mp/L 206 APHA, 24" Edition, 4500 SO, E: 2023
$ | Nitrate m 4.9 APHA, 24" Editicn, 4500 NO, B: 2023
9 | Total Dissolved Sclids | m) 826 APHA, 24" Edition, 2580-C: 2023
10 | Oil & Grease m 20 APHA, 24% Editicn, 5520 B: 2023
11 | Lead (as Pb) mg/L 0.04 APHA, 24" Editicn, 3111-B: 2023
12_| Copper (as Cu) mg/L BDL APHA, 24" Edilicn. 2540-D: 2023
13_| Total Chromium (as Cr) | me/L 0.2 APHA, 24" Editicn, 3111-B: 2023

Remarks: There arc no standards for drain water samples

1. The results given above are related to the tested sample, for various parameters as analyzed. The customer

asked for the above tests only.

2. This test will not be generated again, either wholly or in part, without written permission of the laboratory.
3. The samples will be disposed-off after Fifleen days from the date of issue of test report, unless until

specified / requested by the customer.

. For any further query related Lo analysis resul
5. This test report cannot be reproduced g

Ny

'~ * Pollu

.I'm of R‘m'..

\ W:’J'Q
oSS Ry

se contact QM, PCBA, Central Laboratory,

tion Control Board, Assam

Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.

Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mall: membersecretary@pcbassam.org
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Pollution Control Board, Assam \|

Central Laboratory, Bumuuimmdum. Guwahati
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Tcst Regor
REPORT NO. [ BTW-0625 PAGE B __; “Jren J
| DATE OF ISSUE 17/03/2025 SERVICE REQUEST DATE | D1/03/2025
SERVICE REQUESTNO | AUIDFCUSD/67/2024/16 | SAMPLE RECEIVED ON 04032025

NAM E & ADDRESS OF CUSTOMER

SAMI‘LI. DI'.TMI.S

HaskoningDHV Consulting Pvt, L1d.
Green Boulevard, Tower - 3
Fourth Floor, Plot No. B - (A, Sector-62)

Description: Grab sample

Sampling done by: Officials of Haskoning DHV
Conrsulting Pvi. Lad.

Date of sampling: 04/03/2025

Sampling location: Bahini at APDCL pond near Tangra

> LifE

Noida-201301, India o
Sampling protocol: PCBA/LAB/WA WW/SOP/02
Packing: Plastic container
Marking: Labeled
Quantity: 2.5 Liter
Analysis start date: 04/03/2025
Analysis end date: | 1/03/2025
3:; Parameters Unit Results Test Method
1| pH@25°C - 123 APHA_ 24" Edition, 4500-H -B: 2023
2| Turbidity N1U 427 APHA. 24" Edition, 2130-b: 2023
3 | BOD(3daysmt27°C) | mgl 8 1S 3025 (Pan 44): 1993 (ReafTimed 2009)
4 | CcoD mg/L 200 1S 3025 (Pant 58): 2006
5| Total Alkalinity “mg/L 470 APHA, 24" Edition, 2320-B: 2023
6 | Total Hardness mg/L 260 APHA, 24* Edition, 2340 C: 2023
7 | Sulphate mg/l. 52.1 APHA, 24™ Edition, 4500 SO, E: 2023
8§ | Nitrale m 59 APHA, 24" Edition, 4500 NO; B:2023 |
9| Total Dissolved Solids | mg/l. 543 APHA, 24™ Edition, 2540-C: 2023
10_| Oil & Grease mg/L 26 APHA, 24" Edition, 5520 B: 2023
11_| Lead (as Pb) mg/L 0.04 APHA, 24™ Edition, 3111-B: 2023
12_| Copper (as Cu) mg/L BDL APHA, 24" Edition. 2540-D: 2023
13| Total Chromium (as Cr) | mg/L 0.12 APHA, 24" Edition, 3111-B: 2023

Remarks: There are no standards for drain water samples

..'m ormm.ii

1. The results given above are related to the tested sample, for various parameters as analyzed. The customer

asked for the above tests only.

2. ‘This test will not be generated again, cither wholly or in part, without written permission of the laboratory,
3. The samples will be disposed-off after Fiftcen days from the date of issue of test report, unless until

specified / requested by the customer,
4. Famyfuﬂherq-ayrdudm n;

O3 wmaQM PCBA, Central Laboratory,

Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.

Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mall: membersecretary@pcbassam.org
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Pollution Control Board. Assam

Central Labovatory, Bamunimaidam, Guwahati
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NAME & ADDRESS OF CUSTOMER

A AR, AFNTAT, @zl
Test Report
REPORT NO. BTW-07/23 PAGE lofl
DATE OF ISSUE 17/03/2025 SERVICE RI:IOUBS’j DATE | 01/03/2025
SERVICE REQUEST NO | AUIDFCLISDV67/2024/16 SAMPLE RECEIVED ON 04/03/2025

SAMPLE DETAILS

HaskoningDHV Consulting Pvt. Lid.
Green Boulevard, Tower - B
Fourth Floor, Plot No. B - (A, Sector-62)
Noida-201301, India

Description: Grab sample

Sampling done by: Officials of HaskoningDHV
Consulting Pvt. Lid.

Date of sampling: 040032025

Sampling location: Bahini at Beltala Bazar
Sampling protocol: PCBA/LAB/WEW W/SOP/2

Packing: Plastic container
Marking: Labeled
Quantity: 2.5 Liter
Analysis stant date: 04/03/2025
Analysis end date: 11/032025
::)' Parameters Unit Resuls Test Method
1 | pH@25'C . 7.31 APHA, 24" Edition, 4500-H -B: 2023
2| Turbidity NTU 48.1 APHA, 24" Edition, 2130-b: 2023
3 | BOD (3 days 31 27°C) | mglL 5] IS 3025 (Part 44): 1993 (Reaffirmed 2009)
4 | cOD mg/L 200 1S 3025 (Part 58). 2006
5 | Total Alkalinity mg/L 420 APHA, 24° Edition, 2320-B: 2023
6 | Total Hardness mg/l 250 APHA, 24" Edition, 2340 C: 2023
7 | Sulphate mg/L. <86 APHA, 24" Edition, 4500 SO, E: 2023
§ | Nitrate m 5.6 APHA, 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Solids | mg/L 738 APHA, 24" Edition. 2540-C: 2023
10 | Oil & Grease m 2.1 APHA, 24" Edition, 5520 B: 2023
11 | Lead (as Pb) m 0.4 APHA, 24" Edition, 3111-B: 2023
12 s Cu m L BDL APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (a3 Cr 0.12 APHA, 24" Edition, 3111-B: 2023

Remarks: There are no standards for drmmsmplu
Note:

2
3.

..IIEM dhm..l

The results given above are related to the tested sample, for various parameters as analyzed. The customer
asked for the above tests only.

This test will not be generated again, either wholly or in part, without written permiission of the laboratory.
The samples will be disposed-off after Fifteen days from the date of issue of test report, unless until
specified / requested by the customer.

For any further query related 10 anphfG
This test report cannot be rep

contact QM, PCBA, Central Laborstory,
ission of the laboratory.

*
a\wrﬂx
(G. K. Misra)
Chief Env. Scientist
Pollution Control Board, Assam

Head Office : Bamunimaldam, Guwahat| - 781021, Assam : Indla.

Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mall: membersecretary@pcbassam.org
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Central Laboratory, Bamunimaidam, Guwahati

« LiFE
ST el foaget wifaaw \‘ﬂ Errérmnen:
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Test Report -

REPORT NO. BTW-0825 PAGE lofl

DATE OF ISSUE 17/03/2025 SERVICE REQUEST DATE | 01032025

| SERVICE REQUESTNO_| AUIDFCLSD/672024/16 | SAMPLE RECEIVEDON | 04032025

 NAME & ADDRESS OF CUSTOMER T | SAMPLE DETAILS -

Fourth Floor, Plot No. B - (A, Sector-62)

Description: Grab sample

Sampling done by: Officials of Haskoning DHV
Consulting Pvt. Ltd.

Date of sampling: 04032025

Sampling location: Khanapara near 1SBT
Sampling protocal: PCBA/LAB/W&W W/SOPA2
Packing: Plastic container

Marking: Labeled

Quantity: 2.5 Liter

Analysis stan date: 04/03/2025
Analysis end date: 11/03/2025

HaskoningDHV Consulting Pvt. Lid.
Green Boulevard, Tower - B

Noida-201301, India

:x Parameters Unit Results Test Method
1_| pH@25°C . 7.20 APHA, 24" Edition, 4500-H"-B: 2013
2 | Turbidicy NTU 210 APHA, 24" Edition, 2130-b; 202
3 | BOD(3days2127°C) | m ) 1S 3025 (Part 44): 1993 (Reaffirmed 2009)
4 | COD mg/l. 192 1S 3025 (Part 58): 2006
5| Total Alkalinity mg/l 400 APHA, 24" Edition. 2320-B: 2023
6 | Total Hardness mg/L 200 APHA. 24" Edition, 2340 C: 2023
7 | Sulphate mo/L 371 APHA. 24" Edition, 4500 SO, E: 2023
§ | Nitrate m a5 APHA, 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Salids | m, 738 APHA, 24" Edition, 2540-C: 2023
10_| Oil & Grease “mglL 23 APHA, 24" Edition. 520 B: 2023
11_| Lead (as Pb) mg/l, 011 APHA, 24" Edition, 31 11-B: 2023
2 (as Cu) BDL APHA, 24" Edition. 2540-D: 2023
3| Total Chromium (as Cr) | mg/L 0.12 APHA, 24" Edition, 3111-B: 2023
Raudu There are no standards for drain water samples ***End of Report***
Note:
1. The results given above are related 10 the tested sample, for various parameters as analyzed. The customer
asked for the above tests only.
2. This test will not be generated again, either wholly or in part, without written permission of the laboratory.
3. The samples will be disposed-off after Fifleen days from the date of issue of test report, unless until
specified / requested by the anlom
4, For any further query related to analy ease contact QM, PCBA, Central Laboratory,
5. This test report cannot be reprogdQud's ission of the laboratory.

(G. K. Misra)
Chiel Env. Scientist

Pollution Control Board, Assam

Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.
Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mali: membersecretary@pcbassam.org
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Pollution Control Board, Assam \|,

Central Laboratory, Ilmmnmmmlam. suwahati

ST evael foragel wAfeaw
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Test chort

DTW-09725
17/03/2025

DATE OF ISSUE

PAGE ' lofl
SERVICE REQUEST DATE | 01/03/2025

bl-.ll\'l(‘l- RMJUI:STNO AUIDWI)SMWWIUI(»

NAMI-.& ADDR!SS oF (_USTOMI.I!

SAMPII RECEIVED ON 04/03/2025
SAMPI.F DI’TAIIb

HaskoningDHV Consulting Pvt. Lad.
Green Boulevard, Tower - B
Fourth Floor, Plot No. B - (A, Secior-62)

Dﬂdlptlon. 1 Grab sample

Sampling dene by: Officials of Haskoning DHV
Consulting Pvt, Lid.

Date of sampling: 04/0372025

Sampling location: Bahini near Gurudwara

Noida-201301. India Sampling protocol: PCBA/LAB/WEWW/SOP2
Packing: Plastic conlainer
Marking: Labeled
Quantity: 2.5 Liter
Analysis stan date: 04/03/2025
Analysis end date: 11/03/2025
Ry, | Parmeters Unt | Results Test Method
1 | pH@25C - 715 APHA, 24" Edition, 4500-H -B: 2023
2| Turbidity NTU %0.5 APHA, 24" Edition, 2130-b: 2023
3 | BOD(3daysat17°C) | mglL 120 IS 3025 (Part 44): 1993 (Reaffirmed 2009)
4_| COD mg/L 408 IS 3025 (Pant 58): 2006
5| Total Alkalinity mg/L 460 APHA, 24" Edition, 2320-B: 2023
6 | Total Hardness mg/L 230 APHA. 24" Edition, 2340 C: 2023
7 | Sul mg/L 8.7 APHA. 24" Edition, 4500 SO, E: 2023
8 | Nitrate mg/L 46 APHA, 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Solids | mg/L 626 APHA, 24" Edition, 2340-C: 2023
10 | Oil & Grease mg/l._ 14 APHA, 24" Edition, 5520 B: 2023
11 | Lead (as Pb) mg/l. [} APHA, 24" Edition. 3111-B: 2023
12 | Copper (as Cu) mg/L BDL APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (as Cr) | mg/L 0.12 APHA. 24" Edition. 3111-B: 2023 _

Remarks: There are no standards for drain water samples

Note:
1. The results given above are related 1o the tested sample, for various parameters as analyzed. The customer
asked for the above tests only.

2. This test will not be generated again, either wholly or in part, without writtea permissioa of the laboratory.
3, The samples will be disposed-off afier Fificen days from the date of issue of test report, unless unil
pciﬁedfmqucﬂedbyilemm

---m ofw.t

(G. K. Misra)
Chief Env. Scientist
Pollution Control Board, Assam

w Lfastyle for
Ersmormen:
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Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.
Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mall: membersecretary@pcbassam.org
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Test chor
REPORT NO. [miwaons | PAGE fren 1
DATE OF ISSUE | 17/03/2028 sravlu.nrol ESTDATE | 01032025
'SERVICE REQUEST NO }AUIDI(I/SD’G'IQOM’IG SAMPLE REC EIVEDON | 04032025 =

rl_‘lAMI-. & ADDRESS OF E‘I}bTOMFR

SAMPLE DETAILS

I

HaskoningDHV Consulting Pvi. Lud
Green Boulevard, Tower - B
Fourth Floor, Plot No. B - (A, Scclor-62)
Nowda-201301, India

Description: Grab sample

Sampling donc by. Officials of HaskoningDHV
Consulting Pvt. Ltd.

Date of sampling: 04/03/2025

Sampling location: Bahini at opposite end of Gurudwara
Sampling protocol. PCBA/LAB/WE&WW/SOP/D2
Packing: Plastic container

Marking: Labeled

Quaniily: 2.5 Liter

Analysis start date: 040372025

Analysis end date: 11/03/2025

::'.‘ Parameters Unit Results Test Method
1_| pH@25°C - 7.63 APHA, 24" Edition, 4500-H’-B: 2023
2| Turbidity NTU 13.0 APHA, 24" Edition, 2130-b: 2023
3| BOD (3 days at 27°C) mg/L X 1S 3025 (Part 44): 1993 (Reaffirmed 2009)
4 | cop m 256 1S 3025 (Pan 58): 2006
S | Total Alkalinity 530 APHA, 24" Edition, 2320-B: 2023
6 | Total Hardness mg/L 370 APHA, 24" Edition, 2340 C: 2023
7 | Sulphate mg/L 44.2 APHA, 24" Edition, 4500 SO E: 2023
8 | Nitrate _mg/L 1.5 APHA, 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Solids | mg/L 1006 APHA. 24" Edition, 2540-C: 2023
10 | Oil & Grease mg/L 1.8 APHA., 24" Edition, 5520 B: 2023
11_| Lead (as Pb) mg/L 0.11 APHA, 24" Edition, 3111-B: 2023
12 | Copper (as Cu) mg/L BDL APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (as Cr) | mg/L 0.12 APHA, 24" Edition, 3111-B: 2023

Remarks: There are no standards for drain water samples
Note:

***End of Report***

1. The results given above are related 1o the tested sample, for various parameters as analyzed. The customer

asked for the above tests only.

2. This test will not be generated again, either wholly or in part, without written permission of the laboratory.
3. The samples will be disposed-off after Fificen days from the date of issue of test report, unless until

specified / requested by the customer.
4. For any further query related to analysj

Is please contact QM, PCBA, Central Laboratory.,

(G. K. Misra)
Chief Env. Scientist
Pollution Control Board, Assam

Head Office : Bamunimaldam, Guwahatl - 781021, Assam : Indla.
Phone : 2652774 & 2550258: Website : www.pcbassam.org; E-mall: membersecretary@pcbassam.
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Test Report

REPORT NO. BTW-11728 PAGE tofl |
DATE OF ISSUE 17/03/2025 SERVICE REQUEST DATE | 01032025
SERVICE REQUEST NO | AUIDFCL/SDI67/2024/16 | SAMPLE RECEIVEDON | 040372025

NAME & ADDRESS OF CUSTOMER

SAMPLE DETAILS

HaskoningDHV Consulting Pvi. Lid.

Description: Grab sample
Sampling donc by: Officials of Haskoning DHV

Green Boulevard, Tower - B Consulting Pvi. Lid.
Fourth Flooe, Plot No. B - (A, Sector-62) Dotoof muplieg: 402025 =~ =
Noida-201301, Indéa g:huzl:m location: Basistha connection point with
Sampling protocol: PCBA/LAB/WEWW/SOP/2
Packing: Plastic container
Marking: Labeled
Quantity: 2.5 Liter
Analysis start date: (4032025
Analysis end date: 11/03/2025
o | Parametes Unit | Reslis Test Method
1| pH@25°C - 702 | APHA, 24" Cdition, 4500-11"-B: 2023
2| Turbidity NTU 270 APHA, 24" Editioa, 2130-bc 2023
3 | BOD (3 days a1 27°C) mg/l 59 1S 3025 (Pant 44): 1993 (ReafTirmed 2009)
4 | COD mgL 216 IS 3025 (Pan 58) 2006 m
| Total Alkalinity mgL | 2% APHA. 24° Edition, 2320-B: 2023
6 | Total Hardness _mgL 130 | APHA, 24" Edition, 2340 C: 2023
7 | Sulphate malL 16.0 APHA. 24" Edition, 4500 SO, E: 2023
8 | Nitrate mg/L 42 APHA, 24" Edition, 4500 NO,” B: 2023
9| Tolal Dissolved Solids | mpL 1042 | APHA, 24" Edition, 2540-C: 2023
10 | Oil & Grease mg/L 22 APHA, 24" Edition, 5520 B: 2023
11 | Leud (as Pb) mp/L 0.04 APHA, 24" Edition, 3111-B: 2023
12| Copper (as Cu) mp/lL BDL | APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (a5 Cr) | mp/L. 0.2 | APHA, 24" Edition, 3111-B; 2023

Remarks: There are po standards for drain water samples
Nole!

*End of Report***

1. The results given above are related to the tested sample, for various parameters as analyzed. The customer
asked for the above tests oaly.
2. This test will not be gencrated again, either wholly or in part, without writien permission of the laboratory.
The samples will be disposed-off afier Fifleen days from the date of issuc of test repont, unless until
specified / requested by the customer.

¢ contact QM, PCBA, Central Laborutory,

permission of the laboratory.

(G. K. Misra)
Chief Env. Scientist
Pollution Conltrol Board, Assam
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Test Report
| REPORT NO. BIW.1228  TPAGE —Jren
DATE OF ISSUE 17022028 SERVICE REQUEST DATE | 010372028
SERVICE REQUEST NO_| AUIDFCL/SD/672024/16 | SAMPLE RECEIVED ON | 04032025

SAMPLE DETAILS
“Description; Grab sample
Sampling done by: Officials of Haskoning DHY
Consulting Pvt. Lid.
Date of sampling: 04/03/2025
Sampling location: Outfall at Pamohi
Sampling protocol: PCBA/LAB/W&WW/SOP/02
Packing: Plastic containcr

NAME & ADDRESS OF CUSTOMER
e ——— -

HaskoningDHY Consulting Pv1. |.1d.
Green Boulevard, Tower - B
Fourth Floor, Plot No. B - (A, Sector-62)
Noida-201301, India

Marking: Labeled
Quantity: 2.5 Liter
Analysis start datc: 04/03/2025
Analysis end date: 11/03/2025
::’. R—— Unit Results Test Mcthod
1| pH@ 25°C - 7.32 APHA, 24" Edition, 4500-H -B: 2023
2 | Turbidity NTU 234 APHA, 24" Edition, 2130-b: 2023
3 | BOD(3 days a1 27°C) mg/L 68 IS 3025 (Part 44): 1993 (Reaffirmed 2009)
4 | cop mg/L 248 1S 3025 (Part 58): 2006
5 | Total Alkalinity mg/L 270 APHA, 24" Edition, 2320-B: 2023
6 | Total Hardness mg/L 200 APHA, 24" Edition, 2340 C: 2023
7 | Sulphate mg/l. 29.5 APHA, 24" Edition, 4500 SO, E: 2023
8 | Nitrate ma/l 3.6 APHA. 24" Edition, 4500 NO, B: 2023
9 | Total Dissolved Solids mg/L 838 APHA, 24" Edition, 2540-C: 2023
10_| Oil & Grease mg/L 1.2 APHA, 24" Edition, $520 B: 2023
11 | Lead (as Pb) mg/l 0.04 APHA, 24" Edition. 3111-B: 2023
12_| Copper (as Cu) mg/L BDL APHA, 24" Edition. 2540-D: 2023
13 | Total Chromium (as Cr) mg/l 0.12 APHA, 24" Edition, 3111-B: 2023
Remarks: There are no standards for drain water samples ***End of Repont***
Note:
1. ‘The results given above are related to the tested sample, for various parameters as analyzed. The customer
asked for the above tests oaly.

2. This test will not be gencrated again, cither wholly or in part, without written permission of the laboratory.

3. ‘The samples will be disposed-off after Fifteen days from the date of issue of test report, unless until
specified / requested by the customer.

4. For any further query related to analysj

Chief Env. Scientist
Pollution Control Board, Assam
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Head Office : Bamunimaldam, Guwahat! - 781021, Assam : India.
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